
Dak Register For Month Starting on 01/04/2023 

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section 

Head) 

Diar

y 

No.  

Date 

of 

Recei

pt 

No./Name of 

Document Received 
Source  

Particulars  

of documents 

Section  

to 

which 

sent 

Nam

e 

Ac

tio

n 

Ta

ke

n  

Li

n

k 

Fi

le 

1511

/202

3 

03/04

/2023 
NIL DATED 31.03.2023 

HARSHITA 

PANDEY, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

NEW 

DELHI 

2 days CL from 

05.04.2023 to 

06.04.2023 

Admini

stration 

Section 
   

1512

/202

3 

03/04

/2023 

FILE NO. 

8/8/R.K.S./DR/ADMN/CH

D-2022 DATED 

28.03.2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIG

ARH 

Prior Intimation 

and request for 

NOC and Identity 

Certificate for 

self and daughter 

for applying for 

renewal of 

Passport for self 

and for issuing of 

fresh passport of 

my daughter  

Admini

stration 

Section 
   

1513

/202

3 

03/04

/2023 
NIL  

MANOJ 

KUMAR 

SHARMA, 

UDC, 

COMPUTE

R 

SECTION 

Re-imbursement 

of Children 

Education 

Allowance 

Admini

stration 

Section 
   

1514

/202

3 

03/04

/2023 

F. NO. A-

20(2)/PERS.FILE/RD-

LDC/CESTAT/CHE/2020 

DATED 28.03.2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Forwarding 

Service Book in 

r/o Shri Rakshit 

Dahiya, LDC 

Admini

stration 

Section 
   

1515

/202

03/04

/2023 

F. NO. 

01/CESTAT/BANG/JUDL. 

BALASUB

RAMANI 

E/583/2006 

(Hindustan 

PA to 

Registr    



3 DATED 28.03.2023 S., AR, 

CESTAT, 

CHENNAI 

Petroleum 

Corporation Ltd. 

vs. Commissioner 

of Central Excise 

and Service Tax, 

Visakhapatnam) 

ar 

1516

/202

3 

03/04

/2023 

F. NO. D-

6(1)/DOO/CESTAT/CHE/

2019 DATED 28.03.2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Reference to 

Difference of 

opinion case - 

reg.  

PA to 

Registr

ar 
   

1517

/202

3 

03/04

/2023 
NIL DATED 31.03.2023 

S. DAS, 

STENO 

GR. I, 

CESTAT, 

CHENNAI 

Request for 

permssion for 

deletion of order 

from new website 

PA to 

Registr

ar 
   

1518

/202

3 

03/04

/2023 
NIL  

DEPUTY 

REGISTRA

R, 

CENTRAL 

REGISTRY

, CESTAT, 

NEW 

DELHI 

Cause list for 

hearing of defect 

cases 

PA 
   

1519

/202

3 

03/04

/2023 
NIL DATED 23.03.2023 

MD. 

SANAULL

AH, THG 

PUBLISHI

NG PVT. 

LTD., 3RD 

AND 4TH 

FLOOR, 

MILAP 

BHAWAN, 

8-A, 

BAHADUR 

SHAH 

ZAFAR 

MARG, 

NEW 

DELHI - 

110002  

Invoice : 

0023/06/045 
Library 

   

1520

/202

03/04

/2023 
NIL DATED 23.03.2023 

MD. 

SANAULL

Invoice : 

0023/06/046 
Library 

   



3 AH, THG 

PUBLISHI

NG PVT. 

LTD., 3RD 

AND 4TH 

FLOOR, 

MILAP 

BHAWAN, 

8-A, 

BAHADUR 

SHAH 

ZAFAR 

MARG, 

NEW 

DELHI - 

110002  

1521

/202

3 

03/04

/2023 
NIL DATED 27.03.2023 

RAJEEV 

TANDON, 

M(T), 

CESTAT, 

KOLKATA 

Medical Leave 

Admini

stration 

Section 
   

1522

/202

3 

03/04

/2023 
NIL DATED 31.03.2023 

PARMOD 

KUMAR, 

SPS 

Promotion to the 

post of SPS 

Admini

stration 

Section 
   

1523

/202

3 

03/04

/2023 
NIL DATED 27.03.2023 

P.A. 

AUGUSTI

AN, M(J), 

CESTAT, 

BANGALO

RE 

CL with SLP 

Admini

stration 

Section 
   

1524

/202

3 

03/04

/2023 
NIL DATED 31.03.2023 

J.K.GOLA

Y, SPS 

Permission for 

correction in 

uploaded order 

PA to 

Registr

ar 
   

1525

/202

3 

03/04

/2023 
NIL DATED 03/04/2023 

DIKSHA 

SINGH, 

STENO 

GR-I, 

CESTAT, 

NEW 

DELHI 

half day CL 

aplication on 

24.03.2023 

Admini

stration 

Section 
   

1526

/202

3 

03/04

/2023 
NIL DATED 03/04/2023 

SHRI RAM 

MEENA, 

MTS  

CL 

APPLICATION 

FOR 05/04/2023, 

06/04/2023 

Admini

stration 

Section 
   



1527

/202

3 

03/04

/2023 
NIL DATED 29/03/2023  

DR. 

SUVENDU 

KUMAR 

PATI, M(J), 

CESTAT, 

MUMBAI 

REQUEST FOR 

GRANT OF 

CASUAL 

LEAVE ON 5th 

and 6th 

april,2023 

alongwith 

permission to 

avail public 

holidays and to 

leave the 

headquarters.  

Admini

stration 

Section 
   

1528

/202

3 

03/04

/2023 
NIL DATED 03/04/2023 

DIKSHA 

SINGH, 

STENO 

GR-I, 

CESTAT, 

NEW 

DELHI 

EL for 31th 

march, 2023 (01 

day)  

Admini

stration 

Section 
   

1529

/202

3 

03/04

/2023 
NIL DATED 03/04/2023 

RAM 

KUMAR, 

MTS, S.M  

E.L 27/03/2023 

to 31/03/2023 

Admini

stration 

Section 
   

1530

/202

3 

05/04

/2023 
NIL DATED 31/03/2023  

D.R 

CESTAT, 

HYDERAB

AD  

Forwarding of 

Assumption of 

charges 

certificate and 

oath copies in 

respect of Sh. A. 

Admini

stration 

Section 
   

1531

/202

3 

05/04

/2023 
NIL DATED 31/03/2023  

D.R 

CESTAT, 

HYDERAB

AD  

Forwarding of 

Assumption of 

charges 

certificate and 

oath copies in 

respect of Sh. 

A.K.Jyotishi, 

Hon. Member 

(technical) 

Admini

stration 

Section 
   

1532

/202

3 

05/04

/2023 
NIL DATED 31/03/2023  

RAJEEV 

SHARMA 

DEPUTY 

DIRECTOR 

(HR)  

Office order, Shri 

Satish kumar 

bargujar, section 

officer 

(31/03/2023)  

Admini

stration 

Section 
   

1533

/202

05/04

/2023 
NIL DATED 03/04/2023  

KRISHAN 

KUMAR 

Submission of 

Children 

Admini

stration    



3 UDC/ 

CASHIER, 

CESTAT  

Education 

Allowances for 

the academic year 

2021-22  

Section 

1534

/202

3 

05/04

/2023 
NIL DATED 03/04/2023  

CHANDER 

KANTA, 

SR. 

PRIVATE 

SECRETA

RY  

Joining Report 

after availing EL 

on 20/03/2023 to 

31/03/2023  

Admini

stration 

Section 
   

1535

/202

3 

05/04

/2023 
NIL DATED 03/04/2023 

SHANKAR 

PARSAD 

MOHANTI, 

MTS 

Joining Report 

after availing EL 

on 27/03/2023 to 

31/03/2023  

Admini

stration 

Section 
   

1536

/202

3 

05/04

/2023 
NIL DATED 05/04/2023  

MANWAR 

SINGH, 

UDC  

Medical 

expenditure 

advance- reg.  

Admini

stration 

Section 
   

1537

/202

3 

05/04

/2023 
NIL DATED 29/03/2023  

YOGESH 

KUMAR 

MEENA, 

THE 

DEPUTY 

REGISTRA

R, CESTAT 

Extension of six 

month for joining 

the post of LDC 

in custom excise 

and service tax 

appellate  

Admini

stration 

Section 
   

1538

/202

3 

05/04

/2023 
NIL DATED 29/03/2023  

SHRI 

VINAY 

KUMAR 

JOSIA, 

LDC.  

Joining report of 

LDCs in 

CESTAT, 

Mumbai  

Admini

stration 

Section 
   

1539

/202

3 

05/04

/2023 
NIL  

JAGDISH 

CHAND, 

M.T.S, 

CESTAT  

apply for the 

reimbursement of 

Children 

Education 

Allowance for 

my child and 

relevant 

particulars and 

furnished  

Admini

stration 

Section 
   

1540

/202

3 

05/04

/2023 
NIL DATED 03/04/2023  

JASBIR 

SINGH, 

COURT 

MASTER 

S.M (BR)  

Joining Report 

after availing EL 

on 31/03/2023 

TO 31/03/2023  

Admini

stration 

Section 
   



1541

/202

3 

05/04

/2023 
NIL  

SHANKAR 

PARSAD 

MOHANTI, 

MTS 

apply for the 

reimbursement of 

Children 

Education 

Allowance for 

my child and 

relevant 

particulars and 

furnished  

Admini

stration 

Section 
   

1542

/202

3 

05/04

/2023 
NIL DATED 28/03/2023  

S.S GARG 

MEMBER 

(JUDICIAL

) CESTAT, 

CHANDIG

ARH  

wrong pay 

fixation of the 

undersigned as a 

re-employed in 

Government 

Service after 

retirement :- Reg.  

Admini

stration 

Section 
   

1543

/202

3 

05/04

/2023 
NIL DATED 03/04/2023  

G.K. 

MEENA, 

HEAD 

CLERK 

Credit the un-

availed Joining 

Time at the time 

of transfer - reg.  

Admini

stration 

Section 
   

1544

/202

3 

05/04

/2023 
NIL DATED 29/03/2023  

P.K.SATIJ

A, 

DEPUTY 

REGISTRA

R (ESTT) 

Forwarding of 

application for 

the post of Jr. 

Assistant on 

Deputation basis 

by Sh. Manoj 

Kumar, MTS- 

Reg.  

Admini

stration 

Section 
   

1545

/202

3 

05/04

/2023 
NIL DATED 23/03/2023  

PREETY 

SELARE, 

ASSISTAN

T 

DIRECTOR

, 

RAJBHAS

HA  

Quarterly 

Progress Report 

of Hindi 

Admini

stration 

Section 
   

1546

/202

3 

05/04

/2023 
NIL DATED 29/03/2023  

YOGESH 

SHARMA, 

UNDER 

SECRETA

RY TO 

THE 

GOVERNM

ENT OF 

Outsourcing of 

various posts in 

CESTAT for the 

FY 2023-24 :-reg.  

Admini

stration 

Section 
   



INDIA  

1547

/202

3 

05/04

/2023 
NIL DATED 03/04/2023  

VIKASH, 

UDC 

sick leave on 

05/04/2023 to 

06/04/2023 

Admini

stration 

Section 
   

1548

/202

3 

05/04

/2023 
NIL DATED 28/03/2023  

MOHINDE

R SINGH, 

DR/HOO 

Forwarding of 

Representation :- 

Reg.  

Admini

stration 

Section 
   

1549

/202

3 

05/04

/2023 
NIL DATED 22/03/2023  

SWETA 

KUMARI, 

SECTION 

OFFICER 

(R & R 

AND DC 

Issue of NOC for 

filling up the post 

by Direct 

recruitment-reg 

Admini

stration 

Section 
   

1550

/202

3 

05/04

/2023 
NIL DATED 22/03/2023  

SWETA 

KUMARI, 

SECTION 

OFFICER 

(R & R 

AND DC 

     

1551

/202

3 

05/04

/2023 
NIL DATED 29/03/2023  

MANAS 

KUMAR 

SINHA, 

ASSISTAN

T 

REGISTRA

R CESTAT, 

MUMBAI  

Forwarding of 

joining report of 

LDC in 

CESTAT, 

Mumbai :- Reg.  

Admini

stration 

Section 
   

1552

/202

3 

05/04

/2023 
NIL DATED 29/03/2023  

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

forwarding of 

intimation Sh. 

Amit Kumar, 

LDC- Reg.  

Admini

stration 

Section 
   

1553

/202

3 

05/04

/2023 
NIL DATED 28/03/2023  

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

forwarding of 

intimation 

regarding various 

post of sh. Nihal 

Singh, Steno-I - 

Reg.  

Admini

stration 

Section 
   

1554

/202

3 

05/04

/2023 
NIL DATED 30/03/2023  

MOHINDE

R SINGH 

DEPUTY 

REGISTRA

Forwarding 

APAR for the 

period form 

01/01/2022 to 

Admini

stration 

Section 
   



R/HOO  31/12/2022 - Reg.  

1555

/202

3 

05/04

/2023 
NIL DATED 28/03/2023  

EBY. P.F., 

HEAD 

CLERK 

(RETD) 

CHENNAI  

Revision of 

option to come 

over the revised 

pay structure (7th 

CPC) - Reg.  

Admini

stration 

Section 
   

1556

/202

3 

05/04

/2023 
NIL DT 5/4/2023 

SHANKAR 

P. 

MOHANT

Y, MTS 

Children 

Admission -reg 

Admini

stration 

Section 
   

1557

/202

3 

05/04

/2023 
NIL DATED 03/04/2023  

SANDEEP, 

MTS, 

ACCOUNT 

SECTION  

application for 

leave on 

05/04/2023 to 

06/04/2023  

Admini

stration 

Section 
   

1558

/202

3 

05/04

/2023 
NIL DATED 30/03/2023  

MOHINDE

R SINGH 

DR/HOO  

Forwarding of 

representation in 

r/o Shri Raushan 

Kumar Paswan - 

Reg.  

Admini

stration 

Section 
   

1559

/202

3 

05/04

/2023 
NIL DATED 30/03/2023  

MOHINDE

R SINGH 

DEPUTY 

REGISTRA

R/HOO  

Forwarding 

APAR for the 

period form 

01/01/2022 to 

31/12/2022 - Reg.  

Admini

stration 

Section 
   

1560

/202

3 

05/04

/2023 
NIL DATED 28/03/2023 

MOHINDE

R SINGH 

DEPUTY 

REGISTRA

R/HOO  

Intimation 

regarding 

Appearing for 

CGL 2022 

conducted by 

SCC - Reg.  

    

1561

/202

3 

05/04

/2023 

F.NO.A-20(2)PERS 

FILE/BS-LDC/CHE/2023 

DT 28/3/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Intimation reg. 

appearing for 

SSC CGL 2022 -

reg 

Admini

stration 

Section 
   

1562

/202

3 

05/04

/2023 

F.NO.A-

3/CEGAT/MAS/2000-

VOL-II DT 29/3/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Forwarding or 

representation in 

r/o Shri V. 

Kumar, SCD-reg 

Admini

stration 

Section 
   

1563

/202

3 

05/04

/2023 
NIL DT 4/4/2023 

D. RISHI 

BABU, GN. 

MANAGER 

Delivery Status-

reg 
DR(J) 

   



FINANCE, 

ANDHRA 

PRADESH 

1564

/202

3 

05/04

/2023 
NIL  

P.V.SUBB

A RAO, 

MEMBER(

T) 

Note reg. Anti 

Dumping Files 

for returning to 

the registry  

DR(J) 
   

1565

/202

3 

05/04

/2023 

D.NO.11408/2021/SEC-

XVII-A DT 28/3/2023 

ASSISTAN

T 

REGISTRA

R , 

SUPREME 

COURT OF 

INDIA, 

NEW 

DELHI 

CIVIL Appeal 

No. 4487 of 

2021-reg 

DR(J) 
   

1566

/202

3 

05/04

/2023 

C.NO.VIII(28)/CUS/REVI

EW/01/2023/4906 DT 

30/3/2023 

SUGREEV 

MEENA, 

REVENUE 

DEPARTM

ENT 

Filing of Misc 

Application-reg 
DR(J) 

   

1567

/202

3 

05/04

/2023 

D.NO.11407/2021/SEC-

XVII-A DT 28/3/2023 

ASSISTAN

T 

REGISTRA

R , 

SUPREME 

COURT OF 

INDIA, 

NEW 

DELHI 

Civil appeal no. 

4486 of 2021-reg 
DR(J) 

   

1568

/202

3 

05/04

/2023 

D.NO.11407/2021/SEC-

XVII-A DT 28/3/2023 

ASSISTAN

T 

REGISTRA

R , 

SUPREME 

COURT OF 

INDIA, 

NEW 

DELHI 

Civil Appeal No. 

4485 of 2021-reg 
DR(J) 

   

1569

/202

3 

05/04

/2023 
NIL DT 31/3/2023 

SPS TO 

HON 

PRESIDEN

T, CESTAT 

Reimburse claim 

for RailTel 

Corporation of 

India Ltd.-reg-reg 

Accoun

t 

Section 
   

1570 05/04 NIL DT 31/3/2023 SPS TO Reimburse claim Accoun
   



/202

3 

/2023 HON 

PRESIDEN

T, CESTAT 

for RailTel 

Corporation of 

India Ltd from 

11/11/2022 to 

10/12/2022-reg-

reg 

t 

Section 

1571

/202

3 

05/04

/2023 
NIL DT 31/3/2023 

SPS TO 

HON 

PRESIDEN

T, CESTAT 

Reimburse claim 

for RailTel from 

12/12/2022 to 

11/01/2023-reg 

Accoun

t 

Section 
   

1572

/202

3 

05/04

/2023 
NIL DT 31/3/2023 

SPS TO 

HON 

PRESIDEN

T, CESTAT 

Reimbursement 

claim for RailTel 

from 12/2/2023 

to 14/3/2023-reg-

reg 

Accoun

t 

Section 
   

1573

/202

3 

05/04

/2023 

F.NO.213/CESTAT/M/90/

VOL-II DT 29/3/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Submission of 

quarterly report 

reg. actual 

incurred on Pay 

& various types 

of allowances of 

regular civilian 

employees of the 

Central Govt.-reg 

Accoun

t 

Section 
   

1574

/202

3 

05/04

/2023 
NIL 15/3/2023 

SHRI RAM 

TRADERS 

Pot of Plants Bill-

reg 

CT 

Section    

1575

/202

3 

05/04

/2023 

F.NO.A-50050/32/2023-

CESTAT-DOR-DOR DT 

27/3/2023 

YOGESH 

SHARMA, 

UNDER 

SECRETA

RY  

Grievance No. 

PMOPG/E/2023/

0039415 of Sh. 

B. V. Kumar reg. 

filing of appeals 

before CESTAT-

reg 

PA to 

Registr

ar 
   

1576

/202

3 

05/04

/2023 

F.NO.D-

6(1)/LB/CESTAT/CHE/20

19 DT 31/3/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Larger banch 

Metter 

PA to 

Registr

ar 
   

1577

/202

3 

05/04

/2023 
NIL DT 5/4/2023 

BINEESH 

KUMAR, 

K.S, 

REGISTRA

R 

Leave application 

for CL from 8 to 

10 April with 

SLP-reg 

Admini

stration 

Section 
   



1578

/202

3 

06/04

/2023 
NIL DATED 29/03/2023  

SUNIL 

KUMAR, 

LDC  

Application Form 

for Casual 

Optional Leave 

Admini

stration 

Section 
   

1579

/202

3 

06/04

/2023 
NIL DATED 03/04/2023 

G. K. 

MEENA, 

HEAD 

CLERK, 

REVENUE/ 

CESTAT/ 

CUSTOMS 

BRANCH  

Earned Leave, 02 

days w.e.f. 

05/04/2023 to 

06/04/2023 with 

Station Leave 

permission  

Admini

stration 

Section 
   

1580

/202

3 

06/04

/2023 
NIL DATED 29/03/2023  

PARDEEP 

KUMAR, 

LDC, CR 

SECTION  

Form of 

Application for 

Leave  

Admini

stration 

Section 
   

1581

/202

3 

06/04

/2023 
NIL DATED 03/04/2023  

SANTOSH 

KUMAR 

TIWARI,D

R 

REGISTRA

R 

Application Form 

for Casual 

Optional Leave 

Admini

stration 

Section 
   

1582

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

HARSHITA 

PANDEY, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

NEW 

DELHI 

Withdrawal of 2 

days CL for 

05/04/2023 and 

06/04/2023 to 

visit Rishikesh  

Admini

stration 

Section 
   

1583

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

MOHIT 

YADAV, 

UDC, 

CESTAT, 

NEW 

DELHI 

apply for the 

reimbursement of 

Children 

Education 

Allowance for 

my child and 

relevant 

particulars and 

furnished  

Admini

stration 

Section 
   

1584

/202

3 

06/04

/2023 
NIL DATED 06/04/2023 

SOMBIR, 

LDC 

Request for issue 

the service 

certificate & 

Certificate of 

number of 

Admini

stration 

Section 
   



transfer- reg. 

1585

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

P&P-1 

SECTION, 

SSC, HQ  

Final 

confirmation of 

vacancies -

CGLE- 2022  

Admini

stration 

Section 
   

1586

/202

3 

06/04

/2023 
NIL  

SOMESH 

ARORA 

MEMBER 

(JUDICIAL

) 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1587

/202

3 

06/04

/2023 
NIL  

RAJU, 

MEMBER 

(JUDICIAL

) 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1588

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

SWAPNA 

A NAIR, 

HC  

Application Form 

for Casual 

Optional Leave 

Admini

stration 

Section 
   

1589

/202

3 

06/04

/2023 
NIL DATED 05/04/2023 

SMT. 

KAMLA, 

MTS  

Application Form 

for Casual 

Optional Leave 

for one day CL 

on 06/04/2023 

Admini

stration 

Section 
   

1590

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

SATPAL 

SINGH, 

LDC; 

CESTAT  

Joining Report on 

transfer from 

CESTAT, 

Mumbai.  

Admini

stration 

Section 
   

1591

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

SATPAL 

SINGH, 

LDC; 

CESTAT  

Application for 

casual leave/ 

Restricted 

Holiday, 1 day 

03/04/2023 

Admini

stration 

Section 
   

1592

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

V.P. 

PANDEY, 

DEPUTY 

REGISTRA

R & H.O.O.  

Forwarding of 

letter for 

technical 

resignation from 

CESTAT in r/o 

Shri Vikash 

Kumar, MTS - 

reg.  

Admini

stration 

Section 
   

1593

/202

3 

06/04

/2023 
NIL DATED 29/03/2023  

P. 

DINESHA, 

MEMBER 

(JUDICIAL

Leave 

application, for 

27/03/2023 to 

28/03/2023 - reg.  

Admini

stration 

Section 
   



) 

1594

/202

3 

06/04

/2023 
NIL DATED 29/03/2023  

DR. 

SUVENDU 

KUMAR 

PATI 

MEMBER 

(JUDICIAL

) 

Leave 

Application for 

05/04/2023 to 

06/04/2023 - reg.  

Admini

stration 

Section 
   

1595

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Forwarding of 

leave application 

for EL - 

06/04/2023 (1 

day) 

Admini

stration 

Section 
   

1596

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

KULDEEP 

SINGH, 

MTS  

Application Form 

for Casual 

Optional Leave 

Admini

stration 

Section 
   

1597

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

ARVIND 

KUMAR,U

DC, 

ACCOUNT

S SECTION  

CL on 

03/04/2023 

Admini

stration 

Section 
   

1598

/202

3 

06/04

/2023 

F.NO 

04/CESTAT/HYD/PF/AJ.

K/16 DATED 05/04/2023 

T. VISWA 

PRAKASH, 

DEPUTY 

REGISTRA

R (HOO) 

CESTAT, 

HYDERAB

AD 

Submission of 

Office identity 

card by Sh. Ajay 

Kumar, LDC - 

reg. 

Admini

stration 

Section 
   

1599

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

JOGENDE

R SINGH, 

MTS  

Joining report 

with 5 days EL. 

from 27 to 31 

march 2023. 

Admini

stration 

Section 
   

1600

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

JOGENDE

R SINGH, 

MTS  

Leave application 

with Joining 

Report EL for 12 

days 13/03/2023 

to 24/03/2023 

Admini

stration 

Section 
   

1601

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

JOGENDE

R SINGH, 

MTS  

Casual leave 

application on 

03/04/2023 

Admini

stration 

Section 
   

1602 06/04 NIL DATED 03/04/2023  SAMBHU Joining report-reg Admini
   



/202

3 

/2023 KUMAR, 

LDC  

stration 

Section 

1603

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

PUSHKAR 

SINGH, 

MTS 

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1604

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

PUSHKAR 

SINGH, 

MTS 

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1605

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

KAMLA, 

MTS, 

CASH 

SECTION 

IRO retirement 

from CESTAT 

New Delhi - reg.  

Admini

stration 

Section 
   

1606

/202

3 

06/04

/2023 
NIL DATED 23/03/2023  

YOGESH 

SHARMA, 

UNDER 

SECRETA

RY TO 

THE 

GOVERNM

ENT OF 

INDIA  

Revival of 

various posts in 

CESTAT - reg.  

Admini

stration 

Section 
   

1607

/202

3 

06/04

/2023 

F. NO. A.12026/15/2022-

AD. 1C(CESTAT) 

MARCH, 2023  

SHASHAN

K MISRA, 

DIRECTOR  

Vacancy Circular 

(CESTAT) - reg.  

Admini

stration 

Section 
   

1608

/202

3 

06/04

/2023 

F.NO. 

10/CEGAT/MAS/2000 

MOHINDE

R SINGH 

DEPUTY 

REGISTRA

R/HOO  

Forwarding of 

representation in 

r/o Ms. B. 

Rajalakshmi, 

Head Clerk - 

Reg.  

Admini

stration 

Section 
   

1609

/202

3 

06/04

/2023 

F.NO. 

PF/CESTAT/MUM/ADM

N/SS/2016/162 DATED 

31/03/2023  

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

MUMBAI 

Relieving Order 

Admini

stration 

Section 
   

1610

/202

3 

06/04

/2023 
NIL DATED 03/04/2023  

RAJEEV 

TANDON, 

MEMBER 

(TECHNIC

AL) 

Permission to 

visit Bhutan - reg.  

Admini

stration 

Section 
   

1611

/202

06/04

/2023 
NIL DATED 28/03/2023  

S.S. GARG, 

MEMBER 

Wrong pay 

fixation of the 

Admini

stration    



3 (JUDICIAL

) CESTAT, 

CHANDIG

ARH  

undersigned as a 

re-employed in 

Government 

Service after 

retirement - reg.  

Section 

1612

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

SEEMA 

SADANA, 

SPS TO 

M(T-HRP) 

Tour Allowance 

of Ms 

Hemambika R 

Priya was on tour 

to bangalore from 

30/03/2023 to 

02/04/2023  

Accoun

t 

Section 
   

1613

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

PUSHKAR 

SINGH, 

MTS 

Refund of 

medical advance- 

reg.  

Accoun

t 

Section 
   

1614

/202

3 

06/04

/2023 
NIL DATED 17/03/2023 

SHRI RAM 

TRADERS 

purchasing of pot 

plants  

CT 

Section    

1615

/202

3 

06/04

/2023 
NIL  

REKHA 

SHEKHAW

AT, PA TO 

HON. 

PRESIDEN

T  

Monthly Disposal 

Statement of 

Appeals for 

March, 2023 

PA 
   

1616

/202

3 

06/04

/2023 
NIL  

SANJIV 

SRIVASTA

VA, M(T), 

CESTAT, 

MUMBAI 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1617

/202

3 

06/04

/2023 
NIL  

ANIL G. 

SHAKKAR

WAR, M(T) 

Disposal 

Statement of 

Appeals for the 

month of March, 

2023 

PA 
   

1618

/202

3 

06/04

/2023 
NIL  

DR. 

SUVENDU 

KUMAR 

PATI, M(J), 

CESTAT 

Monthly Disposal 

Statement of 

Appeals for the 

month of March, 

2023 

PA 
   

1619

/202

3 

06/04

/2023 
NIL  

P. 

DINESHA, 

M(J), 

CESTAT, 

Monthly Disposal 

Statement of 

Appeals for 

March, 2023 

PA 
   



CHENNAI 

1620

/202

3 

06/04

/2023 
NIL  

VASA 

SESHAGIR

I RAO 

M(T), 

CESTAT 

CHENNAI  

Monthly Disposal 

Statement of 

Appeals for 

March, 2023 

PA 
   

1621

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

SUNIL 

KUMAR 

(LDC) 

CL Application 

for 31/03/2023 

and 03/04/2023 

(2 days) 

Admini

stration 

Section 
   

1622

/202

3 

06/04

/2023 
NIL DATED 06/04/2023 

GAJENDR

A SINGH, 

H/C, S.M.  

C.L. 06/04/2023 

(Half Day, A/N) 

Admini

stration 

Section 
   

1623

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

SOMPAL, 

MTS 

C.L. For 

31/03/2023 AND 

03/04/2023 (2 

days)  

Admini

stration 

Section 
   

1624

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

SOMPAL, 

MTS 

C.L. For 

31/03/2023 AND 

03/04/2023 (2 

days)  

Admini

stration 

Section 
   

1625

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

RAKESH 

KUMAR 

VERMA, 

UDC, 

CESTAT, 

NEW 

DELHI 

C.L. 03/04/2023 

Admini

stration 

Section 
   

1626

/202

3 

06/04

/2023 
NIL DATED 05/04/2023  

MAHESH 

KUMAR, 

SR. PS 

Disposal 

statement of 

March, 2023 of 

Sh.S.S.Garg, 

M(T)- reg.  

PA 
   

1627

/202

3 

06/04

/2023 
NIL DATED 06/04/2023 

VICKY, 

MTS  

Reimbursement 

of Children 

Education 

Allowance for 

my child and 

relevant 

particulars are 

furnishe 

Admini

stration 

Section 
   

1628 06/04 NIL DATED 06/04/2023 SAKAL C.L. on Admini
   



/202

3 

/2023 DEO, 

COURT 

MASTER  

05/04/2023  stration 

Section 

1629

/202

3 

06/04

/2023 
NIL DATED 06/04/2023 

V.P. 

PANDEY 

DEPUTY 

REGISTRA

R CESTAT 

For providing 

staff as per 

sanctioned 

strength - reg.  

Admini

stration 

Section 
   

1630

/202

3 

10/04

/2023 
NIL DATED 28/03/2023  

N.D. 

KAUSHIK 

ADVOCAT

E  

Professional Fee 

Bill - 38500/-  

Admini

stration 

Section 
   

1631

/202

3 

10/04

/2023 
NIL DATED 29/03/2023  

RAVI 

RANJAN, 

SECTION 

OFFICER 

(P&P-II) 

Reporting of 

vacancies 

Stenographer 

Grade C & Grade 

D Examination, 

2022 - reg. 

Admini

stration 

Section 
   

1632

/202

3 

10/04

/2023 
NIL DATED 06/04/2023 

SATPAL 

SINGH, 

MTS 

Form of 

Application for 

Leave, 3 days EL 

From 12/04/2023 

to 14/02/2023 

Admini

stration 

Section 
   

1633

/202

3 

10/04

/2023 
NIL DATED 06/04/2023 

T.K. 

SARKAR. 

DR, 

CESTAT, 

KOLKATA  

Re-Distribution 

of Post w.r.t. 

Letter dated 

21/06/2022 

Admini

stration 

Section 
   

1634

/202

3 

10/04

/2023 

F.NO.D-

22(2)/OUTSOURCING/CE

STAT/ CHE/2022 DATED 

06/04/2023 

D.R. 

CHENNAI  

Outsourcing of 

posts in CESTAT 

Chennai- reg.  

Admini

stration 

Section 
   

1635

/202

3 

10/04

/2023 
NIL DATED 06/04/2023 

T.K.SARK

AR, DR, 

CESTAT, 

KOLKATA 

Re-Distribution 

of Post w.r.t. 

Letter dated 

21/06/2022 

Admini

stration 

Section 
   

1636

/202

3 

10/04

/2023 
NIL DATED 06/04/2023 

T. K. 

SARKAR, 

DR, 

CESTAT, 

KOLKATA 

Casual Leave on 

27th march & 3rd 

& 5th April  

Admini

stration 

Section 
   

1637

/202

10/04

/2023 
NIL DATED 06/04/2023 

Y. VEDA 

PRAKASH, 

Rh on two days 

i.e., 14/04/2023 

Admini

stration    



3 STENO 

GR. II, 

CESTAT -

REG.  

& 21/04/2023  Section 

1638

/202

3 

10/04

/2023 
NIL DATED 05/04/2023  

RACHNA 

GUPTA, 

M(J), 

CESTAT, 

NEW 

DELHI 

3 days EL 

12/04/2023 to 

14/04/2023 - reg.  

Admini

stration 

Section 
   

1639

/202

3 

10/04

/2023 
NIL DATED 06/04/2022 

ASHOK 

KUMAR, 

MTS 

The 

reimbursement of 

Children 

Education 

Allowance/ hostel 

subsidy  

Admini

stration 

Section 
   

1640

/202

3 

10/04

/2023 
NIL DATED 06/04/2023 

BUDH 

SAIN, 

MTS, 

CESTAT, 

NEW 

DELHI 

Application for 

Casual Leave  

Admini

stration 

Section 
   

1641

/202

3 

10/04

/2023 
NIL DATED 06/04/2023 

SANTOSH 

KUMAR 

TIWARI, 

DR, 

CESTAT, 

NEW 

DELHI 

Regarding 

allotment of 

CPWD 

Accommodation 

at New Delhi. - 

reg. 

Admini

stration 

Section 
   

1642

/202

3 

10/04

/2023 
NIL DATED 06/04/2023 

T.K.SARK

AR, DR, 

CESTAT  

Office Order 

Admini

stration 

Section 
   

1643

/202

3 

10/04

/2023 
NIL DATED 06/04/2023 

T.K.SARK

AR, DR, 

CESTAT  

Office Order 

Admini

stration 

Section 
   

1644

/202

3 

10/04

/2023 
NIL DATED 06/04/2023 

SR. PS TO 

HON BLE 

PRESIDEN

T, CESTAT 

5th April, 2023 

for the billing 

period of invoice 

15/04/2023 - 

15/05/2023 for 

Rs. 1,414.82 - 

reg.  

Accoun

t 

Section 
   

1645 10/04 NIL  SULEKHA Monthly Disposal PA 
   



/202

3 

/2023 BEEVI C. 

S., M(J), 

CESTAT, 

CHENNAI 

Statement of 

Appeals for 

March 2023 

1646

/202

3 

10/04

/2023 
NIL  

M. AJIT 

KUMAR 

M(T) 

CESTAT 

CHENNAI  

Monthly Disposal 

Statement of 

Appeals for 

march 2023  

PA 
   

1647

/202

3 

10/04

/2023 

CESTAT/AHD/MT/CLM/

23 DATED 05/03/2023 

STENO TO 

HON BLE 

MEMBER 

(TECHNIC

AL)  

Disposal 

Statement for the 

month of March, 

2023  

PA 
   

1648

/202

3 

10/04

/2023 
NIL DATED 06/04/2023 

DY. 

REGISTRA

R, (SINGLE 

MEMBER 

APPEAL 

BRANCH)  

Cause list for 

10/04/2023 to 

14/04/2023 

PA 
   

1649

/202

3 

10/04

/2023 
NIL DATED 05/04/2023  

ASHOK 

JINDAL, 

M(J) 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1650

/202

3 

10/04

/2023 
NIL DATED 05/04/2023  

SPS TO 

HONBLE 

MEMBER 

(UDICIAL)  

     

1651

/202

3 

10/04

/2023 
NIL DATED 05/04/2023  

SPS TO 

HONBLE 

MEMBER 

(UDICIAL)  

     

1652

/202

3 

10/04

/2023 
NIL DATED 05/04/2023  

SPS TO 

HONBLE 

MEMBER 

(UDICIAL)  

     

1653

/202

3 

10/04

/2023 

CESTAT / AHM / M(J) 

DISPOSAL 2023/ DATED 

05/04/2023  

SPS TO 

HONBLE 

MEMBER 

(JUDICIAL

)  

Disposal 

Statement for the 

month of march 

2023  

PA 
   

1654

/202

10/04

/2023 
NIL DATED 06/04/2023 

DY. 

REGISTRA

Cause list 

12/04/2023 to 
PA 

   



3 R (SINGLE 

MEMBER 

APPEAL 

BRANCH) 

13/04/2023  

1655

/202

3 

10/04

/2023 
NIL DATED 06/04/2022 

SEEMA 

SADANA, 

SPS 

Correction in the 

Appeal 

Uploaded-reg 

PA to 

Registr

ar 
   

1656

/202

3 

11/04

/2023 
NIL DT 10/4/2023 

C. J. 

MATHEW, 

M(T), 

CESTAT, 

MUMBAI 

Permission for 

pronouncement 

of order 

PA to 

Registr

ar 
   

1657

/202

3 

11/04

/2023 
NIL DATED 10/4/2023 

P. 

DINESHA 

M(J) 

Tenure of service 

as per the Order 

of the Honble 

Supreme Court  

Admini

stration 

Section 
   

1658

/202

3 

11/04

/2023 

F.NO.D-

6(1)/DOO/CESTAT/CHE/

2019 DATED 10/04/2023  

MOHINDE

R SINGH 

DEPUTY 

REGISTRA

R 

Nomination of 

3rd Member in 

Difference of 

Opinion - reg.  

PA to 

Registr

ar 
   

1659

/202

3 

11/04

/2023 
NIL 

J.K. 

GOLAY, 

SR. PS TO 

HONBLE 

PRESIDEN

T  

Permission for 

pronouncement 

of orders 

PA to 

Registr

ar 
   

1660

/202

3 

11/04

/2023 
NIL DATED 11/04/2023  

ARCHANA

, P.A. TO 

HONBLE 

PRESIDEN

T  

Permission for 

pronouncement 

of order 

PA to 

Registr

ar 
   

1661

/202

3 

11/04

/2023 
NIL  

P. ANJANI 

KUMAR, 

M(T) 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1662

/202

3 

11/04

/2023 
NIL  

K. 

ANPAZHA

KAN, M(T) 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1663

/202

3 

11/04

/2023 
NIL  

P.K. 

CHOUDHA

RY, 

Monthly Disposal 

Statement of 

Appeals for 

PA 
   



MEMBER(J

) 

March 2023 

1664

/202

3 

11/04

/2023 
NIL DATED 10/04/2023 

N. RAJA, 

SR. PS  

Monthly Disposal 

Statement for the 

month of March, 

2023 

PA 
   

1665

/202

3 

11/04

/2023 
NIL  

S.K. 

MOHANT

Y 

MEMBER 

(JUDICIAL

)  

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1666

/202

3 

11/04

/2023 
NIL DATED 10/04/2023 

S.S. GARG, 

MEMBER 

(JUDICIAL

) CESTAT, 

CHANDIG

ARH  

Roster for Single 

Bench matters - 

reg.  

PA to 

Registr

ar 
   

1667

/202

3 

11/04

/2023 
NIL DATED 11/04/2023  DR,CR Cuase list PA 

   

1668

/202

3 

11/04

/2023 
NIL  

C.J. 

MATHEW, 

M(T) 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1669

/202

3 

11/04

/2023 
NIL DATED 05/04/2023  

V.P. 

PANDEY, 

DEPUTY 

REGISTRA

R & H.O.O.  

Forwarding of 

Service Book for 

Pay up-gradation 

-reg. 

Admini

stration 

Section 
   

1670

/202

3 

11/04

/2023 

F.NO 39/(1)/OUT 

SOURCE/MTS/CESTAT/2

016 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

sanction of Rs- 

41,742/- 

(Approved) for 

hiring two MTS - 

reg. 

Admini

stration 

Section 
   

1671

/202

3 

11/04

/2023 

F.NO. 

13(1)/T&I/CESTAT/ 

ALLAHABAD/2015-

PART-II 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Financial 

Sanction of Rs 

9,410/- From 

BSNL for month 

of March,2023.  

Admini

stration 

Section 
   

1672 11/04 F.NO: 8(3) / PF / A.K. / SWAPNIL Reimbursement Admini
   



/202

3 

/2023 LDC / CESTAT / ALLD / 

2016  

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

of tuition fee Rs. 

54,000/- reg.  

stration 

Section 

1673

/202

3 

11/04

/2023 
NIL DATED 05/04/2023  

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Reimbursement 

of tuition fee Rs. 

27,000/- reg.  

Admini

stration 

Section 
   

1674

/202

3 

11/04

/2023 

F.NO : 4(1) / PF / 

ARVIND / STENO-II / 

CESTAT / ALD / 2016, 

DATED 10/04/2023  

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Reimbursement 

of tuition fee Rs. 

54,000/- reg.  

Admini

stration 

Section 
   

1675

/202

3 

11/04

/2023 

F.NO: 8(2) / PF / J.K. / 

LDC / CESTAT / ALLD / 

2016  

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Reimbursement 

of tuition fee Rs. 

27,000/- reg.  

Admini

stration 

Section 
   

1676

/202

3 

11/04

/2023 
NIL  

SANDEEP, 

MTS, 

ACCOUNT 

SECTION  

Joining Report 

after availing 

leave. - reg.  

Admini

stration 

Section 
   

1677

/202

3 

11/04

/2023 
NIL DATED 10/04/2023 

DEEPAK 

KUMAR 

MALIK,UD

C,CESTAT, 

NEW 

DELHI 

Leave 

Application 

03/04/2023, 

05/04/2023 to 

06/04/2023  

Admini

stration 

Section 
   

1678

/202

3 

11/04

/2023 
NIL DATED 31/03/2023  

DR, 

CESTAT, 

HYDERAB

AD 

Certificate of 

Assumption of 

Charge, 

A.K.Jyotishi  

Admini

stration 

Section 
   

1679

/202

3 

11/04

/2023 
NIL DATED 03/04/2023  

VIVEK 

MISHRA, 

US (GOI) 

Medical 

Reimbursement 

Claim of Sh. 

Ashok Jindal, 

Member, 

CESTAT - reg.  

Admini

stration 

Section 
   



1680

/202

3 

11/04

/2023 
NIL  

VIVEK 

MISHRA, 

US (GOI) 

New delhi for 

permission to 

visit USA - reg.  

Admini

stration 

Section 
   

1681

/202

3 

11/04

/2023 
NIL DATED 31/03/2023  

VIVEK 

MISHRA, 

US (GOI) 

Shri Jindal, M(J), 

Kolkata for 

permission to 

visit Japan - reg.  

Admini

stration 

Section 
   

1682

/202

3 

11/04

/2023 
NIL DATED 31/03/2023  

VIVEK 

MISHRA, 

US (GOI) 

Mr. D.M. Misra, 

M(J) Bangalore 

for permission to 

visit Nepal - reg.  

Admini

stration 

Section 
   

1683

/202

3 

11/04

/2023 

F. NO. 

78/PERSN/CESTAT/KOL/

2021 DATED 05/04/2023  

T.K. 

SARKAR, 

DR 

Joining report of 

Shri Shambhu 

Kumar, LDC - 

reg.  

Admini

stration 

Section 
   

1684

/202

3 

11/04

/2023 

F.NO.- 

76/PERSN/CESTAT/KOL/

2023, DATED 06/04/2023  

T.K. 

SARKAR, 

DR 

Office Order 

dated 06/04/2023  

Admini

stration 

Section 
   

1685

/202

3 

11/04

/2023 
NIL DATED 06/04/2023 

T.K.SARK

AR, DR, 

CESTAT, 

KOLKATA 

Casual Leave on 

27th March & 3rd 

& 5th due - reg.  

Admini

stration 

Section 
   

1686

/202

3 

11/04

/2023 

F.NO. 44/ ESTT/ DR/ 

CESTAT/ KOL/ 16, 

DATED 06/04/2023 

T.K. 

SARKAR. 

DR, 

CESTAT, 

KOLKATA  

Re-Distribution 

of Post w.r.t. 

Letter dated 

21/06/2022 

Admini

stration 

Section 
   

1687

/202

3 

11/04

/2023 
NIL DATED 05/04/2023  

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Leave application 

Admini

stration 

Section 
   

1688

/202

3 

11/04

/2023 
NIL DATED 03/04/2023  

UMA 

SHANKAR 

VERMA, 

DR 

Transfer request 

letter of shri Raju 

Kumar, MTS, 

Ahmedabad dated 

27/03/2023 

Admini

stration 

Section 
   

1689

/202

3 

11/04

/2023 

F.NO. 04/ CESTAT/ HYD/ 

PF/ AKJ/ 23/ 79 DATED 

31/03/2023 

T.VISWA 

PRAKASH 

DR/HOO, 

CESTAT, 

HYDERAB

Assumed the 

charges of M(T) 

today i.e. 

31/03/2023 

(F/N). 

Admini

stration 

Section 
   



AD  

1690

/202

3 

12/04

/2023 
NIL DATED 31/03/2023  

VIKASH 

KUMAR, 

MTS  

Requesting for 

Technical 

Resignation.  

Admini

stration 

Section 
   

1691

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

HARILAL, 

SCD  

Joining Report, 

EL days from 

03/04/2023 to 05 

and 06/04/2023 

reg.  

Admini

stration 

Section 
   

1692

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

VIKASH, 

UDC, 

CESTAT  

Reimbursement 

of Children 

Education 

Allowance for 

my child and 

relevant 

particulars are 

furnishe - reg.  

Admini

stration 

Section 
   

1693

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

SHANKER 

PRASAD 

MOHANT

Y, MTS, 

CESTAT, 

NEW 

DELHI 

CL, for one day 

11/04/2023 

Admini

stration 

Section 
   

1694

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

BUDH 

SAIN, 

MTS, 

CESTAT, 

NEW 

DELHI 

Re-imbursement 

of Children 

Education 

Allowance 

Admini

stration 

Section 
   

1695

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

PARMOD 

KUMAR, 

SENIOR 

PRIVATE 

SECRETA

RY  

Two days leave 

application 

05/04/2023 to 

06/04/2023 with 

joining report - 

reg.  

Admini

stration 

Section 
   

1696

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

VINEETHA

, COURT 

MASTER  

Application for 

EL or Extension 

of EL, dated 

17/04/2023 to 

21/04/2023  

Admini

stration 

Section 
   

1697

/202

12/04

/2023 
NIL DATED 10/04/2023 

TEJO 

SHRI, 

CL and Oblige, 

dated 11/04/2023  

Admini

stration    



3 STENO 

GR. I 

Section 

1698

/202

3 

12/04

/2023 
NIL DATED 06/04/2023 

Y. VEDA 

PRAKASH, 

STENO 

GR. II, 

CESTAT -

REG.  

Rh on two days 

i.e., 14/04/2023 

& 21/04/2023  

Admini

stration 

Section 
   

1699

/202

3 

12/04

/2023 
NIL DATED 31/03/2023  

A.K. 

JYOTISHI 

M(J) 

Certificate of 

Assumption of 

Charge, 

A.K.Jyotishi - 

reg.  

Admini

stration 

Section 
   

1700

/202

3 

12/04

/2023 

F.NO. 04/ CESTAT/ HYD/ 

PK/ 18/ 77 DATED 

31/03/2023  

T.VISWA 

PRAKASH 

DR/HOO, 

CESTAT, 

HYDERAB

AD  

Relieving Order 

of Sh. Perala 

Kapil, MTS of 

CESTAT 

Hyderabad  

Admini

stration 

Section 
   

1701

/202

3 

12/04

/2023 
NIL DATED 29/03/2023  

T. VISWA 

PRAKASH, 

DEPUTY 

REGISTRA

R (HOO) 

CESTAT, 

HYDERAB

AD 

Transfer of Sh. 

Ajay Kumar, 

LDC to 

CESTAT, New 

Delhi  

Admini

stration 

Section 
   

1702

/202

3 

12/04

/2023 
NIL DATED 05/04/2023  

V.P. 

PANDEY 

DR & 

H.O.O  

Technical 

resignation from 

CESTAT in r/o 

Shri Vikash 

Kumar, MTS - 

reg.  

Admini

stration 

Section 
   

1703

/202

3 

12/04

/2023 
NIL DATED 11/04/2023  

R. 

BHAGYA 

DEVI, 

M(T), 

CESTAT 

5 days EL from 

17/04/2023 to 

21/04/2023  

Admini

stration 

Section 
   

1704

/202

3 

12/04

/2023 
NIL DATED 06/04/2023 

T.K. 

SARKAR. 

DR, 

CESTAT, 

KOLKATA  

CL on 27th 

March & 3rd & 

5th April 

Admini

stration 

Section 
   



1705

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

DELHI 

Revised Leave 

application (EL) 

20 March to 6 

April, 2023 (18 

days)  

Admini

stration 

Section 
   

1706

/202

3 

12/04

/2023 
NIL DATED 11/04/2023  

RAJEEV 

TANDON, 

M(T), 

CESTAT, 

KOLKATA 

One day CL on 

April 12,2023  

Admini

stration 

Section 
   

1707

/202

3 

12/04

/2023 
NIL DATED 11/04/2023  

HEMANT 

KUMAR, 

P.A.  

CL for 2 days 

12/04/2023 to 

13/04/2023  

Admini

stration 

Section 
   

1708

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

ANITHA 

JAYAKUM

AR SR. P.S. 

CL for 2 days 

12/04/2023 to 

13/04/2023  

Admini

stration 

Section 
   

1709

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

DEVENDE

R, UDC, 

CESTAT, 

NEW 

DELHI 

Joining report-reg 

Admini

stration 

Section 
   

1710

/202

3 

12/04

/2023 
NIL DATED 31/03/2023  

T.VISWA 

PRAKASH 

DR/HOO 

CESTAT, 

HYDERAB

AD  

resignation of Sh. 

Perala Kapil, 

MTS of 

CESTAT, 

Hyderabad  

Admini

stration 

Section 
   

1711

/202

3 

12/04

/2023 

F.NO. 04/ CESTAT/ HYD/ 

AK/ 16/ 76 DATED 

29/03/2023  

T. VISWA 

PRAKASH, 

DEPUTY 

REGISTRA

R (HOO) 

CESTAT, 

HYDERAB

AD 

Transfer of Sh. 

Ajay Kumar, 

LDC to 

CESTAT, New 

Delhi  

Admini

stration 

Section 
   

1712

/202

3 

12/04

/2023 
NIL DATED 10/04/2023  

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

DELHI 

EL from 20th 

march to 6th 

April, 2023  

Admini

stration 

Section 
   

1713

/202

3 

12/04

/2023 
NIL DATED 11/04/2023  

KAMLA, 

MTS  

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   



1714

/202

3 

12/04

/2023 
NIL DATED 11/04/2023  

SAKAL 

DEO, 

COURT 

MASTER  

Medical 

Reimbursement 

Claim 

Admini

stration 

Section 
   

1715

/202

3 

12/04

/2023 

F.NO. G-10(1)/ BUDGET/ 

CESTAT/ CHE/ 2016 

DATED 10/04/2023  

MOHINDE

R SINGH 

DY. 

REGISTRA

R/ DDO 

Re- Allocation of 

Funds : RE 2023-

24 - reg.  

Accoun

t 

Section 
   

1716

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

P.A. 

AUGUSTI

AN, M(J), 

CESTAT 

Grant of TA / DA 

advance on tour - 

reg.  

Accoun

t 

Section 
   

1717

/202

3 

12/04

/2023 
NIL DATED 29/03/2023  

YOGESH 

SHARMA 

US TO THE 

GOI  

Purchase of 

laptops for newly 

joined Member of 

the CESTAT - 

reg.  

 

AR(

Com

p) 
  

1718

/202

3 

12/04

/2023 

F.NO.7(STAT)CESTAT/C

AL/06/95 DATED 

06/04/2023 

TARAK 

KUMAR 

SARKAR 

DR, 

CESTAT, 

KOLKATA  

Institution, 

disposal and 

pendency ETC. 

for the month of 

March - 2023  

DR(J) 
   

1719

/202

3 

12/04

/2023 

F.NO. 17(1)/MS/CESTAT 

/ ALD / 2018-19 DATED 

05/04/2023  

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Pendency of 

Single Member 

Bench cases- reg.  

DR(J) 
   

1720

/202

3 

12/04

/2023 
NIL DATED 03/04/2023  

DR, 

CESTAT, 

HYDERAB

AD 

Monthly 

Statement for the 

month of March - 

2023 

DR(J) 
   

1721

/202

3 

12/04

/2023 
NIL DATED 11/04/2023  

KRIPA 

SHANKER, 

DR, 

CESTAT, 

MUMBAI 

Submission of 

monthly 

statement for the 

month of March - 

2023 

DR(J) 
   

1722

/202

3 

12/04

/2023 
NIL DATED 11/04/2023  

RAJNISH 

KUMAR 

VARMA, 

ADVOCAT

Request for 

adjournment of.  
DR(J) 

   



E  

1723

/202

3 

12/04

/2023 

F.NO 04/CESTAT /HYD 

/PF/AJ.K/16/ 79 DATED 

05/04/2023  

T. VISWA 

PRAKASH 

DR, HOO 

CESTAT, 

HYDERAB

AD  

Submission of 

Office identity 

card by Sh. Ajay 

Kumar, LDC - 

reg. 

CT 

Section    

1724

/202

3 

12/04

/2023 
NIL DATED 10/04/2023 

NISHA W / 

O AMIT 

SEJWAL  

Surrender of 

CGHS Card - reg.  

CT 

Section    

1725

/202

3 

12/04

/2023 
NIL DATED 17.03.2022 

R.K 

STATIONE

RY & THE 

SHRI RAM 

TRADERS  

Ribbon, satin 

ribbon, flower 

pot, plants  

CT 

Section    

1726

/202

3 

12/04

/2023 
NIL DATED 11/04/2023  

SITANSU 

MOHAN 

RAUTRAY 

DS TO THE 

GOI 

Office 

Memorandum 

CT 

Section    

1727

/202

3 

12/04

/2023 
NIL  

J.K. 

GOLAY, 

SR. PS TO 

HONBLE 

PRESIDEN

T  

Permission for 

pronouncement 

of order 

PA to 

Registr

ar 
   

1728

/202

3 

12/04

/2023 
NIL DATED 11/04/2023  

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

DELHI 

Permission to be 

relisted for 

hearing  

PA to 

Registr

ar 
   

1729

/202

3 

12/04

/2023 
NIL DATED 11/04/2023  

CESTAT 

CHANDIG

ARH 

Notice and 

Tracking details 

in r/ o larger 

bench matter  

PA to 

Registr

ar 
   

1730

/202

3 

12/04

/2023 
NIL  

HEMAMBI

KA R 

PRIYA 

M(J) 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1731

/202

3 

12/04

/2023 
NIL  

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

Monthly Disposal 

of Appeals for the 

March, 2023 

PA 
   



DELHI 

1732

/202

3 

12/04

/2023 
NIL  

P.VENKAT

A SUBBA 

RAO, M(T) 

Monthly Disposal 

Statement of 

Appeals for 

March, 2023 

PA 
   

1733

/202

3 

12/04

/2023 
NIL DATED 03/04/2023  

RAJEEV 

TANDON, 

M(T), 

CESTAT 

Monthly Disposal 

Statement of 

Appeals for 

March, 2023 

PA 
   

1734

/202

3 

12/04

/2023 
NIL DATED 03/04/2023  

R. 

MURALID

HAR M(J)  

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1735

/202

3 

12/04

/2023 
NIL  

M.M.PART

HIBAN 

M(T) 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1736

/202

3 

12/04

/2023 
NIL DATED 12/04/2023 

PCCO, 

CCU CGST 

& CX 

MUMBAI 

ZONE  

Tour Programme 

of Honble 

President 

CESTAT - REG.  

PA to 

Registr

ar 
   

1737

/202

3 

12/04

/2023 
NIL DATED 16.03.2023 

PARVEEN 

KUMAR 

KATARIA, 

STENO 

GRADE-I 

CESTAT, 

BANGALO

RE  

Transfer on 

humanitarian 

ground - reg.  

Admini

stration 

Section 
   

1738

/202

3 

12/04

/2023 
NIL DATED 16.03.2023 

PARVEEN 

KUMAR 

KATARIA, 

STENO 

GRADE-I 

CESTAT, 

BANGALO

RE  

     

1739

/202

3 

12/04

/2023 
NIL DT 12/4/2023 

P.V.SUBB

A RAO, 

MEMBER(

T) 

Permission for 

Pronouncement  

PA to 

Registr

ar 
   

1740 13/04 NIL DATED 12/04/2023 SACHIN Re-imbursement Admini
   



/202

3 

/2023 CHOUDHA

RY, LDC 

of Children 

Education 

Allowance 

stration 

Section 

1741

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

BHAVNA 

SINGH, 

UDC 

optional leave 

dated 10/04/2023, 

11/04/2023, 

03/04/2023 

Admini

stration 

Section 
   

1742

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

HARISH, 

LDC 

Re-imbursement 

of Children 

Education 

Allowance 

Admini

stration 

Section 
   

1743

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

DOROTHY 

JOSEPH, 

STENO 

GRADE I, 

CESTAT, 

NEW 

DELHI 

Request for 

Casual Leave on 

11/04/2023 

Admini

stration 

Section 
   

1744

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

KRISHAN 

KUMAR, 

UDC/CASH

IER 

CESTAT, 

NEW 

DELHI 

Apply Basic 

Finance and 

accounts course 

(renamed cash 

and accounts 

Course) reg.  

Admini

stration 

Section 
   

1745

/202

3 

13/04

/2023 
NIL DATED 12/14/2023 

SULEKHA 

BEEVI C. 

S., M(J), 

CESTAT, 

CHENNAI 

Permitted to 

leave 

headquarters 

during the closed/ 

weekend holidays 

as under  

Admini

stration 

Section 
   

1746

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

SULEKHA 

BEEVI C. 

S., M(J), 

CESTAT, 

CHENNAI 

EL for the period 

01/05/2023 to 

04/05/2023  

Admini

stration 

Section 
   

1747

/202

3 

13/04

/2023 
NIL DATED 05/04/2023  

V.P. 

PANDEY, 

DEPUTY 

REGISTRA

R & H.O.O.  

Letter for 

tachnical 

resignation from 

CESTAT in r/o 

Shri Vikash 

Kumar, MTS - 

reg, 

Admini

stration 

Section 
   



1748

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

A.K. 

JYOTISHI 

M(J) 

RH appplication 

dt. 06/04/2023 for 

14th april. My 

request for RH on 

21th april may be 

allowed  

Admini

stration 

Section 
   

1749

/202

3 

13/04

/2023 

D.NO. 

20410/2021/SC/PIL(W) 

DATED 11/04/2023  

ASSISTAN

T 

REGISTRA

R, PIL 

(WRIT), 

SUPREME 

COURT OF 

INDIA, 

NEW 

DELHI  

WRITE 

PETITION 

(CIVIL) NO. 

1018 OF 2021 

and MA No. 

948/2022 IN WP 

(C) NO. 

502/2021 

Admini

stration 

Section 
   

1750

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

SEEMA 

SADANA 

SPS TO 

M(T-HRP) 

Re-imbursed for 

tea biscuit 

expenses honble 

(M) Hemambika 

R Priya, for the 

month of April, 

2023.  

Accoun

t 

Section 
   

1751

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

MOHAMM

AD ASHIF 

(AD III B) 

CPIO & 

UNDER 

SECRETA

RY, CBEC 

BHIKAJI 

CAMA 

PLACE, R 

K PURAM 

NEW 

DELHI  

Registration 

Number : 

CBECE/R/E/23/0

0552 

CPIO 
   

1752

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

RAKSHIT 

DAHIYA,L

DC 

Request for 

Office Identity 

Card.  

CT 

Section    

1753

/202

3 

13/04

/2023 
NIL DATED 06/04/2023 

SHIV 

PRASAD 

MAURYA, 

PROP: 

GOPAL 

Service Tax 

Appeal No. 

51987/2016 in 

the matter of M/s 

Gopal Traders Vs 

DR(J) 
   



TRADERS Commissioner, 

CGST & CEX, 

Raipur, - Personal 

Hearing Date 

Fixed on 

10/04/2023, - 

Prayer for 

allowing time for 

self - illness  

1754

/202

3 

13/04

/2023 

NO. TRS-1423/058/XXX 

(A) DATED 10/04/2023 

G. A. D. 

PROTOCO

L 

DIVISION, 

MANTRAL

AYA, 

MUMBAI-

32 

Tour Programme 

of Honble Mr. 

Justice Dilip 

Gupta, President, 

CESTAT- reg.  

PA to 

Registr

ar 
   

1755

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

INDIRA 

SHIROOR

KAR, PA 

TO M(J), 

CESTAT, 

BANGALO

RE 

Forwarding of 

monthly Disposal 

Statement in 

respect of honble 

M(J) Shri P.A. 

Augustian - reg.  

PA 
   

1756

/202

3 

13/04

/2023 
NIL DATED 12/04/2023 

INDIRA 

SHIROOR

KAR, PA 

TO M(J), 

CESTAT, 

BANGALO

RE 

Monthly Disposal 

Statement in 

respect of honble 

M(T) Shri Pullela 

Nageswara Rao - 

reg.  

PA 
   

1757

/202

3 

13/04

/2023 
NIL  

SOMESH 

ARORA 

MEMBER 

(JUDICIAL

) 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1758

/202

3 

13/04

/2023 
NIL DATED 10/04/2023 

K. RADHA, 

STENO, 

CESTAT, 

BANGALO

RE  

Monthly Disposal 

Statement in 

respect of Mrs. R. 

Bhagya Devi, 

Honble M(T) for 

the month of 

2023. 

PA 
   

1759 13/04 NIL DT 13/4/2023 REKHA Correction in the PA to 
   



/202

3 

/2023 SHEKHAW

AT, 

STENO-I 

uploaded Appeal Registr

ar 

1760

/202

3 

17/04

/2023 
NIL DT 12/4/2023 

ARPIT 

JAIN, MTS 

Leave application 

for 3 days-reg 

Admini

stration 

Section 
   

1761

/202

3 

17/04

/2023 
NIL DT 13/4/2023 

RAKESH 

KUMAR 

VERMA, 

UDC 

Leave application 

on 13/4/2023 for 

half day-reg 

Admini

stration 

Section 
   

1762

/202

3 

17/04

/2023 
NIL DT 13/4/2023 

SOMBIR, 

LDC 

Intimation for 

change of 

medical 

treatment-reg 

Admini

stration 

Section 
   

1763

/202

3 

17/04

/2023 

F.NO.16(1)/ACCO&GH/C

ESTAT/ALLD/2015-

PART-II DT 12/4/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Sanction of Rs. 

32,569/- for 

electricity bill for 

the month of 

march-reg 

Admini

stration 

Section 
   

1764

/202

3 

17/04

/2023 

F.NO.2(5)/P.F/S.W/CEST

AT/ALLD/2022 DT 

13/4/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Seeking approval 

for residential 

accommodation -

reg(approved) 

Admini

stration 

Section 
   

1765

/202

3 

17/04

/2023 

F.NO.25(1)/FM/CESTAT/

ALLD/2015 DT 12/4/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Sanction of 

Rs.9039/- 

(approved) for 

BNPL-reg 

Admini

stration 

Section 
   

1766

/202

3 

17/04

/2023 

F.NO.01/CESTAT/BANG/

OPM DT 10/4/2023 

V.P.PAND

EY, DR, 

CESTAT, 

BANGALO

RE  

Forwarding of 

doosiers and its 

verification by 

CFSL, 

Hyderabad-reg 

Admini

stration 

Section 
   

1767

/202

3 

17/04

/2023 
NIL DT 13/4/2023 

PARMOD 

KUMAR, 

SPS 

Annual medical 

check up for 

Group A for 

M(T)-reg 

Admini

stration 

Section 
   

1768

/202

17/04

/2023 
NIL DT 12/4/2023 

SATPAL 

SINGH, 

Medical 

Reimbursement 

Admini

stration    



3 MTS claim-reg Section 

1769

/202

3 

17/04

/2023 

F.NO.11/CESTAT/CHEN

NAI/2004 DT 10/4/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

LPC of Sh. 

Shambhu Kumar, 

LDC-reg 

Admini

stration 

Section 
   

1770

/202

3 

17/04

/2023 

F.NO.11CESTAT/CHENN

AI/2004 DT 10/4/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

LPC of Rakshit 

Dahiya, LDC-reg 

Admini

stration 

Section 
   

1771

/202

3 

17/04

/2023 

F.NO.11028/1/2019-GAR 

DT 10/4/2023 

RAKESH 

KUMAR, 

US TO GOI 

Memorandum reg 

requirement of 

office space 

Admini

stration 

Section 
   

1772

/202

3 

17/04

/2023 

CESTAT/AHD/PER/78/20

18/131 DT 3/4/2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Intimation for 

appearong in SSC 

CHSL 2022 & 

SSC Court 

Master, CESTAT 

2023 in r/o Sh. 

Sujeet Kumar. 

MTS, CESTAT. 

Ahmedabad-reg 

Admini

stration 

Section 
   

1773

/202

3 

17/04

/2023 

F.NO.2/CEGAT/MAS/97-

VOL II DT 11/4/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Intimation 

regarding 

purchase of 

property by Sh. 

G. Shridhar, SPS-

reg 

Admini

stration 

Section 
   

1774

/202

3 

17/04

/2023 
NIL  

RAJEEV 

TANDON, 

MEMBER 

(TECHNIC

AL), 

CESTAT, 

KOLKATA 

Statement of 

immovable 

property for the 

year -reg 

Admini

stration 

Section 
   

1775

/202

3 

17/04

/2023 
NIL  

MANOJ 

KUMAR, 

LDC 

Reimburse claim 

for child 

education 

allowance-reg-

reg 

Admini

stration 

Section 
   

1776

/202

17/04

/2023 
NIL DT 13/4/2023 

SHANKAR 

P. 

Leave application 

on 17/4/2023-reg 

Admini

stration    



3 MOHANT

Y, MTS 

Section 

1777

/202

3 

17/04

/2023 
NIL DT 13/4/2023 

LALIT 

PRASAD 

PANT, SPS 

Leave application 

for medical leave 

from 10 op 12 

April-reg 

Admini

stration 

Section 
   

1778

/202

3 

17/04

/2023 
NIL DT 13/4/2023 

JASBIR 

SINGH, 

COURT 

MASTER 

Leave application 

with joining 

report-reg 

Admini

stration 

Section 
   

1779

/202

3 

17/04

/2023 
NIL DT 13/4/2023 

JASBIR 

SINGH, 

COURT 

MASTER 

Leave application 

for 2 days 17 to 

18 April-reg 

Admini

stration 

Section 
   

1780

/202

3 

17/04

/2023 
NIL DT 12/4/2023 

MANWAR 

SINGH, 

UDC 

Leave application 

on 13/4/2023-reg 

Admini

stration 

Section 
   

1781

/202

3 

17/04

/2023 
NIL DT 12/4/2023 

ARPIT 

JAIN, MTS 

Request for 

Home town LTC 

for the block year 

2023-reg 

Admini

stration 

Section 
   

1782

/202

3 

17/04

/2023 

F.NO.01/CESTAT/BANG/

NSP DT 10/4/2023 

V.P.PAND

EY, DR, 

CESTAT, 

BANGALO

RE  

Sanction of 

EL/HPL on 

medical ground 

and adjustment of 

Transport 

Allowance since 

28.9.2022-reg 

Accoun

t 

Section 
   

1783

/202

3 

17/04

/2023 

F.NO. G-

10(1)/BUDGET/CESTAT/

CHE/2016 DATED 

10/4/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Re-allocation of 

funds-reg 

Accoun

t 

Section 
   

1784

/202

3 

17/04

/2023 

C.NO.IV(16)/REVIEW/GS

T/DELHI-

SOUTH/CESTAT/MCDO

NALD/15/23-24/296 DT 

10/4/2023 

KUMAR 

SATYAM, 

GST, 

SOUTH 

DELHI 

Review of 

CESTATs Final 

Order-reg 

DR(J) 
   

1785

/202

3 

17/04

/2023 

F.NO.7(STAT)/CESTAT/C

AL/06 NIL DT 6/4/2023 

TARAK 

KUMAR 

SARKAR, 

DR, 

KCESTAT. 

Intstitution, 

Disposal and 

Pendency etc, for 

the month of 

March-2023-reg 

DR(J) 
   



KOLKATA 

1786

/202

3 

17/04

/2023 
NIL DT 13/4/2023 

P. REX 

JERAD, 

STENO-I, 

CESTAT, 

CHENNAI 

Correction in the 

Upload Appeal  

PA to 

Registr

ar 
   

1787

/202

3 

17/04

/2023 
NIL DT 13/4/2023 

BINU 

TAMTA, 

M(J), 

CESTAT, 

DELHI 

Monthly Disposal 

Statement of 

Appeal of March 

2023-reg 

PA 
   

1788

/202

3 

17/04

/2023 
NIL 

AJAY 

SHARMA, 

M(J), 

MUMBAI 

Monthly Disposal 

Statement of 

Appeal of March 

2023-reg 

PA 
   

1789

/202

3 

17/04

/2023 
NIL DR 

Cause list for 

17/4/2023 
PA 

   

1790

/202

3 

17/04

/2023 
NIL DR 

Cause list for 

17/4/2023 
PA 

   

1791

/202

3 

17/04

/2023 
NIL 

DR, 

SINGLE 

MEMBER 

APPEAL 

BRANCH 

Cause list for 

17/4/2023 
PA 

   

1792

/202

3 

17/04

/2023 
NIL DT 17/4/2023 

P.V.SUBB

A RAO, 

MEMBER(

T) 

Reliving request-

reg 

Admini

stration 

Section 
   

1793

/202

3 

17/04

/2023 
NIL DT 17/4/2023 

OLIVIA 

CHAKARB

ORTY, 

SECTION 

OFFICER 

(CESTAT) 

Parliament 

matter/question-

reg 

Admini

stration 

Section 
   

1794

/202

3 

17/04

/2023 

INVOICE 0023/06/080 

DATED 13.04.2023 

MD. 

SANAULL

AH, THG 

PUBLISHI

NG PVT. 

LTD., 3RD 

AND 4TH 

Name of books, 

no. of books, 

cover price 

Library 
   



FLOOR, 

MILAP 

BHAWAN, 

8-A, 

BAHADUR 

SHAH 

ZAFAR 

MARG, 

NEW 

DELHI - 

110002  

1795

/202

3 

18/04

/2023 
NIL DATED 13/04/2023 

VIKASH, 

UDC, 

CESTAT  

E.L. 01 day, 

17/04/2023 

Admini

stration 

Section 
   

1796

/202

3 

18/04

/2023 
NIL DATED 13/04/2023 

PANKAJ 

KUMAR 

MALLICK 

LIA, 

CESTAT- 

NEW 

DELHI 

Submission of 

CEA 

Reimbursement 

Bill - regarding  

Admini

stration 

Section 
   

1797

/202

3 

18/04

/2023 

PUC - DY NO 5332023 

DATED 12/04/2023 

SWAPNIL 

TIWARI, 

ASSTT. 

REGISTRA

R  

Reimbursement 

of medical 

treatment, Sh. 

Mithilesh Kumar 

Yadav, MTS, 

CESTAT, 

Allahabad  

Admini

stration 

Section 
   

1798

/202

3 

18/04

/2023 

PUC - DY NO 5302023 

DATED 11/04/2023 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Medical 

Reimbursement 

Claim Sh. 

Jaikishan, UDC 

Of CESTAT 

Allahabad  

Admini

stration 

Section 
   

1799

/202

3 

18/04

/2023 

PUC - DY NO 5322023 

DATED 12/04/2023 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Medical 

Reimbursement 

Claim Form of 

Sh. Vivekanand 

Bharti, MTS of 

CESTAT 

Allahabad  

Admini

stration 

Section 
   

1800

/202

3 

18/04

/2023 

PUC - DY NO 5292023 

DATED 11/04/2023 

SWAPNIL 

TIWARI, 

ASSISTAN

Medical 

Reimbursement 

Claim Form of 

Admini

stration 

Section 
   



T 

REGISTRA

R  

Sh. Dheeraj Lal, 

Court Master of 

CESTAT 

Allahabad  

1801

/202

3 

18/04

/2023 

PUC - DY NO 5312023 

DATED 12/04/2023 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Medical 

Reimbursement 

Claim Form Sh. 

Vivekanand 

Bharti, MTS of 

CESTAT 

Allahabad  

Admini

stration 

Section 
   

1802

/202

3 

18/04

/2023 

CESTAT/ 

AHD/PER/18/2022/134 

DATED 03/04/2023 

UMA 

SHANKAR 

VERMA, 

DEPUTY 

REGISTRA

R  

E.L. application $ 

joining report r/o 

Shri Uma 

Shankar Verma, 

D(R), CESTAT, 

Ahmedabad - reg.  

Admini

stration 

Section 
   

1803

/202

3 

18/04

/2023 
NIL DATED 10/04/2023  HARISH 

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1804

/202

3 

18/04

/2023 
NIL DATED 15/03/2023  HARISH 

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1805

/202

3 

18/04

/2023 
NIL DATED 17/04/2023  

BUDH 

SAIN, 

MTS, 

CESTAT, 

NEW 

DELHI 

C.L. for 12 & 13 

april,2023 and 

already applied 

C.L. for one day 

11/04/2023 

Admini

stration 

Section 
   

1806

/202

3 

18/04

/2023 
NIL DATED 17/04/2023  

BUDH 

SAIN, 

MTS, 

CESTAT, 

NEW 

DELHI 

E.L. for 11 days 

18/04/2023 to 

28/04/2023 

Admini

stration 

Section 
   

1807

/202

3 

18/04

/2023 

F.NO. 

01/CESTAT/BANG/BS 

DATED 13/04/2023 

V.P. 

PANDEY, 

DEPUTY 

REGISTRA

R & H.O.O.  

Forwarding of 

application as 

intimation - reg.  

Admini

stration 

Section 
   

1808

/202

3 

18/04

/2023 
NIL DATED 17/04/2023  

AJAY 

KUMAR, 

LDC, 

leave application 

for one day 

21.04.2023 

Admini

stration 

Section 
   



CESTAT, 

NEW 

DELHI  

1809

/202

3 

18/04

/2023 

F.NO: Y-14027/1/2023 - 

ISTM DATED 17/04/2023 

VIPIN 

KUMAR 

BHARGAV

A, AD & 

CD  

Training Course 

on Workshop for 

Liaison Officers 

(SC/ST) (WLO-

SC/ST-25) to be 

conducated from 

22,may 2023 to 

23, may 2023.  

Admini

stration 

Section 
   

1810

/202

3 

18/04

/2023 
NIL DATED 17/04/2023  

BHAWNA 

SINGH  

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1811

/202

3 

18/04

/2023 
NIL DATED 13/04/2023 

CHANDER 

KANTA, 

SR. 

PRIVATE 

SECRETA

RY  

Re-imbursement 

of Children 

Education 

Allowance 

Admini

stration 

Section 
   

1812

/202

3 

18/04

/2023 
NIL DATED 17/04/2023  

P. 

DINESHA, 

M(J), 

CESTAT, 

CHENNAI 

E.L. on 

28/04/2023, 

thereby suffixing 

closed holidays  

Admini

stration 

Section 
   

1813

/202

3 

18/04

/2023 
NIL DATED 17/04/2023  

JITENDER, 

MTS, 

CESTAT, 

NEW 

DELHI 

E.L. 2 days 

20/04/2023 to 

21/04/2023 

Admini

stration 

Section 
   

1814

/202

3 

18/04

/2023 
NIL DATED 30/03/2023  

P.A. 

AUGUSTI

AN, M(J), 

CESTAT, 

BANGALO

RE 

Re- consideration 

of Basic Pay 

Fixation: Reg.  

Admini

stration 

Section 
   

1815

/202

3 

18/04

/2023 

F.NO. 

01/CESTAT/HYD/ESTT/1

7-II/80 DATED 

11/04/2023 

T.VISWA 

PRAKASH 

DR/HOO, 

CESTAT, 

HYDERAB

AD  

Renewal of lease 

agreement with 

HMWSSB for 

CESTAT, Hyd.-

reg 

Admini

stration 

Section 
   

1816 18/04 CESTAT/AHD/ADMN/MI UMA Uploading of Admini
   



/202

3 

/2023 SC(ADMN)27/22/138 

DATED 03/04/2023 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Telephone 

Directory-2023 of 

CESTAT, 

Ahmedabad on 

website - reg.  

stration 

Section 

1817

/202

3 

18/04

/2023 

CESTAT/AHD/PER/28/20

23/148 DATED 

12/04/2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Honble Shri 

Somesh Arora, 

M(J), Purchase of 

mobile worth 

Rs.25000/- - reg.  

Admini

stration 

Section 
   

1818

/202

3 

18/04

/2023 

F.NO. 

CESTAT/MUM/GPF / 184 

DATED 10/04/2023 

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

MUMBAI 

Forwarding of 

Application for 

GPF withdrawal 

of Rs.2,00,000/-  

Admini

stration 

Section 
   

1819

/202

3 

18/04

/2023 

F.NO. 

CESTAT/MUM/ADMIN/I

P/2007/185 DATED 

13/04/2023  

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

MUMBAI 

Forwarding of 

Form -1 

regarding 

purchase of 

immovable 

property - reg.  

Admini

stration 

Section 
   

1820

/202

3 

18/04

/2023 
NIL DATED 13/04/2023  

SANTOSH 

KUMAR 

TIWARI, 

DR, 

CESTAT, 

NEW 

DELHI 

Regarding 

Vacation of 

CPWD 

Accommodation 

at Mumbai. 

Admini

stration 

Section 
   

1821

/202

3 

18/04

/2023 

CESTAT/AHD/COM/07/2

020 DATED 17/04/2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Information of 

laptop in r/o 

CESTAT, 

Ahmedabad - reg.  

Admini

stration 

Section 
   

1822

/202

3 

18/04

/2023 

F.NO.A-

19(1)/PERS.FILE/KS-

AR/CHE/2020 DATED 

10/04/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Forwarding of 

Service Book - 

reg., Ref: 

F.No.30(22)/Appt

-

Admini

stration 

Section 
   



Member/CESTA

T./Admn/2023 dt: 

25/01/2023 

1823

/202

3 

18/04

/2023 

F.NO.A-

19(1)/PERS.FILE/KS-

AR/CHE/2020 DATED 

10/04/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Forwarding of 

Service Book - 

reg., Ref: 

F.No.30(22)/Appt

-

Member/CESTA

T./Admn/2023 dt: 

25/01/2023 

Admini

stration 

Section 
   

1824

/202

3 

18/04

/2023 

F.NO. 

PF/CESTAT/MUM/ADM

N/SS/2016 /182 DATED 

12/04/2023 

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

MUMBAI 

Service Book in 

r/o Shri Satpal 

Singh, LDC - reg.  

Admini

stration 

Section 
   

1825

/202

3 

18/04

/2023 
NIL DATED 12/04/2023 

A.K. SETH, 

ADVOCAT

E  

Request for 

clarification of 

Penalty imposed 

upon Sh. Mohit 

Chadha vide 

Order in Original 

No. 

16/2022/SG./Pr.C

ommr/ICD-

import/TKD 

dated issued by F. 

No. 

VIII/ICD/TKD/6/

Adj./18/2009/Pt.I 

dt. 27.05.2022 

DR(J) 
   

1826

/202

3 

18/04

/2023 
NIL DATED 11/04/2023  

KRIPA 

SHANKER, 

DR, 

CESTAT, 

MUMBAI 

Submission of 

monthly 

statement for the 

month of March 

2023. 

DR(J) 
   

1827

/202

3 

18/04

/2023 
NIL DATED 14/04/2023  

ARVIND 

SHARMA, 

ADVOCAT

E 

Submission of 

DD no. 292164 

dt.12/04/2023 in 

compliance to 

your letter no. 

File No 

16/CESTAT/ 

DR(J) 
   



Misc/ 2021 dt. 

05/04/2023. 

1828

/202

3 

18/04

/2023 
NIL  

MUKESH 

KUMAR 

C/O M/S 

MAHADE

V 

FINANCE  

Shri Mukesh 

Kumar Vs. The 

Commissioner 

Central Goods 

and Service Tax 

Division-105 - 

New Industrial 

Area Basni, 

Jodhpur 

(Rajasthan) 

DR(J) 
   

1829

/202

3 

18/04

/2023 
NIL DATED 10/04/2023 

P.A. 

AUGUSTI

AN, M(J), 

CESTAT, 

BANGALO

RE 

Grant of TA/DA 

Advance on tour - 

reg.  

Accoun

t 

Section 
   

1830

/202

3 

18/04

/2023 

F.NO. 

34/CESTAT/MUM/13/AD

MN. DATED. 11/04/2023  

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

MUMBAI 

Forwarding of 

GPF Withrawal 

Application MFR 

3030  

Admini

stration 

Section 
   

1831

/202

3 

18/04

/2023 

F.NO. 

54/COM/CESTAT/KOL/1

7. DT. 17/04/2023 

T.K. 

SARKAR 

DY. 

REGISTRA

R  

Information 

relating to 

Laptops - Reg.  
 

AR(

Com

p) 
  

1832

/202

3 

18/04

/2023 

F.NO. D-

11(2)/CESTAT/CH/2015-

VOI IV DT. 17/04/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Details regarding 

Laptop Ref: Mail 

dt: 17/04/2023 

received from 

Computer 

section, 

CESTAT, Delhi - 

reg.  

 

AR(

Com

p) 
  

1833

/202

3 

18/04

/2023 

INVOICE SERIAL 

NUMBER :LD24-92 

DATED 12/04/2023  

LINEN 

DESIGN 

COMPANY 

PVT. LTD.  

Bill of Jute 

BAGS Rs. 1008/-  

CT 

Section    

1834

/202

3 

18/04

/2023 
NIL DATED 17/04/2023  

ANITA 

JAYA 

KUMAR, 

Form for giving 

prior intimation 

or seeking 

Admini

stration 

Section 
   



S.P.S. previous sanction 

under rule 18 (2) 

of the CCS 

(Conduct) 

rules,1964 for 

transaction in 

respect of 

immovable 

property. 

1835

/202

3 

18/04

/2023 

F.NO. 

01/CESTAT/HYD/ESTT/1

7-II DT. 17/04/2023 

T.VISWA 

PRAKASH 

DR/HOO, 

CESTAT, 

HYDERAB

AD  

Renewal of lease 

agreement with 

HMWSSB for 

CESTAT, Hyd.-

reg 

Admini

stration 

Section 
   

1836

/202

3 

18/04

/2023 
NIL DATED 17/04/2023  

JITENDER, 

MTS, 

CESTAT, 

NEW 

DELHI 

Perform the 

Night Duty of 

Chowkidar on 

19/05/2023 - reg.  

Admini

stration 

Section 
   

1837

/202

3 

18/04

/2023 
NIL  

SANTOSH 

KUMAR 

TIWARI, 

DR, 

CESTAT, 

NEW 

DELHI 

Travelling 

Allowance Bill 

for Trasfer Rs. 

69700/-  

Accoun

t 

Section 
   

1838

/202

3 

18/04

/2023 
NIL DATED 12/04/2023 

Y. VEDA 

PRAKASH, 

STENO 

GR. II, 

CESTAT, 

HYDERAB

AD 

Application of 

Honble Shri A.K. 

Jyotishi, Member 

(T) for 

Cancellation of 

request of RH - 

reg.  

Admini

stration 

Section 
   

1839

/202

3 

18/04

/2023 
NIL  

POLICE 

DEPARTM

ENT 

JANPAD - 

BHADOHI, 

UP  

Verification of 

Character and 

antecedents of 

Shri Alok Kumar 

S/o Sh. Manoj 

Kumar - reg.  

Admini

stration 

Section 
   

1840

/202

3 

18/04

/2023 
NIL DATED 17/04/2023 

SHENAJ 

BANO, 

STENO 

GRADE I  

C.L. from 

20/04/2023 to 

21/04/2023  

Admini

stration 

Section 
   



1841

/202

3 

18/04

/2023 
NIL DATED 13/04/2022 

SEEMA 

SADANA, 

SPS, 

CESTAT, 

NEW 

DELHI 

Permission for 

correction in 

uploaded order - 

reg.  

PA to 

Registr

ar 
   

1842

/202

3 

18/04

/2023 
NIL  

P.V. 

SUBBA 

RAO M(T) 

& BINU 

TAMTA 

M(J)  

Re-listed 

Customs Appeal 

No. 51098 of 

2019 was heard 

by us on 

13/03/2023  

PA to 

Registr

ar 
   

1843

/202

3 

18/04

/2023 
NIL DATED 17/04/2023  

LALIT 

PRASAD 

PANT, SPS 

Regarding 

permission to 

delete the 

uploaded Misc. 

Order from the 

website.  

PA to 

Registr

ar 
   

1844

/202

3 

18/04

/2023 
NIL DATED 18/04/2023 

RAMESH, 

UDC 

Supplementry 

Causelist  
PA 

   

1845

/202

3 

18/04

/2023 
NIL DATED 17/04/2023 

DEPUTY 

REGISTRA

R, 

CENTRAL 

REGISTRY

, CESTAT, 

NEW 

DELHI 

Central Registry 

Cause list for 

hearing of defect 

cases 

PA 
   

1846

/202

3 

18/04

/2023 
NIL DATED 13/04/2023  

MUKESH 

GUPTA, 

DR, 

CESTAT, 

NEW 

DELHI 

Office Order PA 
   

1847

/202

3 

18/04

/2023 
NIL  

RACHNA 

GUPTA, 

M(J), 

CESTAT, 

NEW 

DELHI 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1848

/202

3 

18/04

/2023 
NIL DATED 12/04/2023 

INDIRA 

SHIROOR

KAR, PA 

Monthly Disposal 

Statement in 

respect of honble 

PA 
   



TO M(J), 

CESTAT, 

BANGALO

RE 

M(J) Shri P.A 

Augustian - reg.  

1849

/202

3 

18/04

/2023 
NIL DATED 11/04/2023 

Y. VEDA 

PRAKASH, 

PA TO 

MEMBER  

Monthly Disposal 

Statement of 

March,2023 - reg. 

honble M(T) Shri 

P. Anjani Kumar 

- reg.  

PA 
   

1850

/202

3 

18/04

/2023 
NIL DT 18/4/2023 

KRISHAN 

KUMAR, 

UDC 

Request for apply 

Basic Finance 

and accounts 

course (renamed 

178th Cash and 

accounts Course-

reg 

Admini

stration 

Section 
   

1851

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

SWAPNA 

A NAIR, 

HC  

Leave application 

10/04/2023 & 

11/04/2023 

Admini

stration 

Section 
   

1852

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

SEEMA 

SADANA, 

SPS, 

CESTAT, 

NEW 

DELHI 

Leave application 

1 day Medical 

Leave for 

17/04/2023, 14 to 

16 April, 2023 as 

prefix  

Admini

stration 

Section 
   

1853

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Forwarding of 

joining report - 

reg.  

Admini

stration 

Section 
   

1854

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

SANDEEP, 

MTS, 

ACCOUNT 

SECTION  

Information 

related to the 

recruitment of 

RRC Northern 

Railway 2013 

Admini

stration 

Section 
   

1855

/202

3 

19/04

/2023 
NIL DATED 17/04/2023  

MANAS 

KUMAR 

SINHA, 

ASSISTAN

T 

REGISTRA

R CESTAT, 

Technical 

resignation from 

service - reg.  

Admini

stration 

Section 
   



MUMBAI  

1856

/202

3 

19/04

/2023 
NIL  

POOJA, 

LDC, 

CESTAT, 

NEW 

DELHI 

E.L. 1 day, 

17/04/2023 

Admini

stration 

Section 
   

1857

/202

3 

19/04

/2023 
NIL DATED 10/04/2023 

POOJA, 

LDC, 

CESTAT, 

NEW 

DELHI 

E.L 2 days from 

05/04/2023 to 

06/04/2023  

Admini

stration 

Section 
   

1858

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

POOJA, 

LDC, 

CESTAT, 

NEW 

DELHI 

Course 

completion & 

relieving of 

participants- Two 

Days online 

workshop on 

"Noting & 

Drafting" (WND-

44) from 27th to 

28th March 2023 

- reg.  

Admini

stration 

Section 
   

1859

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

BHAVNA 

SINGH, 

UDC, 

CESTAT, 

NEW 

DELHI 

Course 

completion & 

relieving of 

participants- Two 

Days online 

workshop on 

"Noting & 

Drafting" (WND-

44) from 27th to 

28th March 2023 

- reg.  

Admini

stration 

Section 
   

1860

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

SACHIN, 

LDC, 

CESTAT, 

NEW 

DELHI.  

Course 

completion & 

relieving of 

participants- Two 

Days online 

workshop on  

Admini

stration 

Section 
   

1861

/202

3 

19/04

/2023 
NIL DATED 17/04/2023  

SANJAI, 

C.T., 

CESTAT  

Re-imbursement 

of Children 

Education 

Allowance 

Admini

stration 

Section 
   

1862 19/04 NIL DATED 17/04/2023  ANITHA C.L. for 2 days Admini
   



/202

3 

/2023 JAYAKUM

AR, SPS, 

CESTAT, 

NEW 

DELHI 

w.e.f. 12/04/2023 

to 13/04/2023  

stration 

Section 

1863

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

MANWAR 

SINGH, 

UDC, CT 

SECTION  

Medical 

Reimbursement - 

reg.  

Admini

stration 

Section 
   

1864

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

SEEMA 

SADANA 

SPS TO 

M(T-HRP) 

Phone and 

internet 

connection 

installed at 

residence of 

honble (M) Ms. 

Hemambika R 

Priya for the 

month of 

April,2023 Same 

may kindly be 

reimbursed to 

her.  

Accoun

t 

Section 
   

1865

/202

3 

19/04

/2023 
NIL DATED 17/04/2023  

SR. PS TO 

HONBLE 

PRESIDEN

T, CESTAT 

Ceiling amount 

has been spent 

towards 

hospitality in the 

Office of Honble 

President month 

of March,2023 

Accoun

t 

Section 
   

1866

/202

3 

19/04

/2023 
NIL  

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

ALLAHAB

AD  

Seeking approval 

for the 

purchasing file 

covers - reg.  

CT 

Section    

1867

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

MOHINDE

R SINGH, 

DY 

REGISTRA

R, 

CESTAT, 

Details of 

Laptops at 

CESTAT, 

Chennai  

 

AR(

Com

p) 
  



CHENNAI  

1868

/202

3 

19/04

/2023 
NIL  

P.V. 

SUBBA 

RAO M(T) 

AND BINU 

TAMTA 

M(J) 

permission for re-

listing  

PA to 

Registr

ar 
   

1869

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

RAJU, 

MEMBER 

(T), 

CESTAT, 

AHMEDAB

AD 

Permission for 

pronouncement 

of Reserved 

Orders after 4 

months-reg 

PA to 

Registr

ar 
   

1870

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

J.K. 

GOLAY, 

SR. PS TO 

HONBLE 

PRESIDEN

T  

Permission for 

correction in 

uploaded order 

PA to 

Registr

ar 
   

1871

/202

3 

19/04

/2023 
NIL DATED 18/04/2023 

SPS TO 

HONBLE 

PRESIDEN

T 

permission for re-

listing  

PA to 

Registr

ar 
   

1872

/202

3 

19/04

/2023 
NIL DATED 17/04/2023  

DEPUTY 

REGISTRA

R, 

CENTRAL 

REGISTRY

, CESTAT, 

NEW 

DELHI 

Cause list for 

Hearing of defect 

case. 

PA 
   

1873

/202

3 

19/04

/2023 
NIL DT 18/4/2023 

GAUTAM 

NARAYAN

, ADV. 

WP (C) No. 

10023/2019: 

Niveet Seth vs. 

Union of India & 

Ors. -reg 

Admini

stration 

Section 
   

1874

/202

3 

19/04

/2023 
NIL DT 14/4/2023 

GAUTAM 

NARAYAN

, ADV. 

WP(C) No. 

10023/2019: 

Niveet Seth vs, 

Union of India & 

Ors.-reg 

Admini

stration 

Section 
   

1875

/202

19/04

/2023 
NIL DT 18/4/2023 

ANIL 

CHOUDHA

Permission for 

Pronouncement  

PA to 

Registr    



3 RY, 

MEMBER 

(J) 

ar 

1876

/202

3 

20/04

/2023 
NIL DATED 18/04/2023 

KAMLA, 

MTS, 

CESTAT, 

NEW 

DELHI 

C.L. for one day 

17/04/2023 

Admini

stration 

Section 
   

1877

/202

3 

20/04

/2023 

F.NO. 

01/CESTAT/BANG/APAR 

DATED 13/04/2023 

V.P. 

PANDEY 

DEPUTY 

REGISTRA

R CESTAT, 

BANGALO

RE 

Submission of 

APAR of V.P. 

Pandey, Deputy 

Registrar for the 

year 2022 for 

reporting upon by 

the Ld Registrar - 

reg.  

Admini

stration 

Section 
   

1878

/202

3 

20/04

/2023 
NIL DATED 12/04/2023 

RAJESH 

GUPTA, 

ACIT, BAR  

Trasnfer of 

appeals/ pending 

appeals filed 

under section 20 

of the Central 

Sales Tax, 1956 

as per the 

provisions of 

Section 168 to 

170 of the 

Finance Act, 

2023 - reg.  

PA to 

Registr

ar 
   

1879

/202

3 

20/04

/2023 
NIL DATED 12/04/2023 

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Forwarding of 

earned leave 

application & 

joining report in 

r/o Shri Uma 

Shankar Verma, 

Deputy Registrar, 

CESTAT, 

Ahmedabad - reg.  

Admini

stration 

Section 
   

1880

/202

3 

20/04

/2023 

F.NO. 

01/CESTAT/BANG/NSP 

DATED 10/04/2023 

V.P. 

PANDEY, 

DEPUTY 

REGISTRA

R & H.O.O.  

Regarding 

Sanction of 

E.L./H.P.L on 

Medical ground 

and adjustment of 

|Transport 

Allowance since 

Admini

stration 

Section 
   



28/09/2022 -reg.  

1881

/202

3 

20/04

/2023 

F. NO. 

01/CESTAT/BANG/BS 

DATED 13/04/2023 

V.P. 

PANDEY, 

DEPUTY 

REGISTRA

R & H.O.O.  

Forwarding of 

application as 

intimation - reg.  

Admini

stration 

Section 
   

1882

/202

3 

20/04

/2023 

F.NO. 

01/CESTAT/BANG/OPM 

DATED: 10/04/2023 

V.P. 

PANDEY, 

DEPUTY 

REGISTRA

R & H.O.O.  

Forwarding of 

dossiers and its 

verification by 

CFSL, 

Hyderabad - reg.  

Admini

stration 

Section 
   

1883

/202

3 

20/04

/2023 
NIL  

J.K. 

GOLAY, 

SPS 

Kindly issue me a 

certificate in the 

enclosed format 

and oblige.  

Admini

stration 

Section 
   

1884

/202

3 

20/04

/2023 
NIL DATED 19/04/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIG

ARH 

Request for pay 

fixation and 

sevice book in r/o 

Sh. Kailash, 

Steno-I rejoined 

dated 27/03/2023 

- reg.  

Admini

stration 

Section 
   

1885

/202

3 

20/04

/2023 
NIL DATED 13/04/2023  

NIHARIKA 

SINGH, 

DIRECTOR 

, 

RAJBHAS

HA 

regarding the 

issue the 

Introductory lette, 

parking card, 

visiting card for 

non official 

member. 

Admini

stration 

Section 
   

1886

/202

3 

20/04

/2023 
NIL 

VIKASH, 

UDC, 

CESTAT  

E.L. for 2 days 

17/04/2023 to 

18/04/2023  

Admini

stration 

Section 
   

1887

/202

3 

20/04

/2023 
NIL DATED 19/04/2023 

SHANKAR 

PARSAD 

MOHANTI, 

MTS 

C.L. for 1 day 

20/04/2023 

Admini

stration 

Section 
   

1888

/202

3 

20/04

/2023 
NIL DATED 19/04/2023  

ANJANI, 

HINDI 

TRANSLA

TOR, 

CESTAT, 

NEW 

DELHI 

Request for 

permission to 

recast leave 

record from 

01/01/2019 - reg.  

Admini

stration 

Section 
   



1889

/202

3 

20/04

/2023 
NIL  

JOGINDER

, MTS 

Re-imbursement 

of Children 

Education 

Allowance 

Admini

stration 

Section 
   

1890

/202

3 

20/04

/2023 
NIL DATED 19/04/2023 

RANJU 

MADHRA, 

SPS 

Restricted 

Holiday on 

21/04/2023 on 

account of Jama-

UI-Vida and 

oblige.  

Admini

stration 

Section 
   

1891

/202

3 

20/04

/2023 
NIL DATED 18/04/2023 

PARMOD 

KUMAR, 

SENIOR 

PRIVATE 

SECRETA

RY  

Claiming the 

medical expenses 

of my wife and 

my father. 

Admini

stration 

Section 
   

1892

/202

3 

20/04

/2023 
NIL DATED 19/04/2023  

RANJU 

MADHRA, 

SPS, 

CESTAT, 

NEW 

DELHI 

Forwarding for 

APAR  

Admini

stration 

Section 
   

1893

/202

3 

20/04

/2023 
NIL DATED 19/04/2023  

PARMOD 

KUMAR, 

SENIOR 

PRIVATE 

SECRETA

RY  

Correction in the 

appeal uploaded. 

PA to 

Registr

ar 
   

1894

/202

3 

20/04

/2023 
NIL DATED 19/04/2023 RAMESH 

Supplementary 

Cause list 
PA 

   

1895

/202

3 

20/04

/2023 

E-11011/1/2019-HINDI-4-

DOR 

FINANCE 

MINISTRY, 

HINDI 

SECTION  

Hindi - Reg 

Admini

stration 

Section 
   

1896

/202

3 

20/04

/2023 
NIL DATED 20/04/2023 

RAKSHIT 

DAHIYA,L

DC 

C.L. for 1 day 

19/04/2023 

Admini

stration 

Section 
   

1897

/202

3 

20/04

/2023 
NIL DATED 19/04/2023 

SUKHVIR 

SINGH, 

MTS  

Leave application 

18/04/2023 

Admini

stration 

Section 
   

1898

/202

20/04

/2023 
NIL DATED 20/04/2023 

JOHNSON 

CHACKO, 

Leave application 

17/04/2023 to 

Admini

stration    



3 UDC 19/04/2023 Section 

1899

/202

3 

20/04

/2023 
NIL DATED 20/04/2023 

KAMLA, 

MTS, 

CESTAT, 

NEW 

DELHI 

One Day, RH on 

21/04/2023 

Admini

stration 

Section 
   

1900

/202

3 

20/04

/2023 

F. NO. D-

22(1)/OUTSOURCINGCE

STAT/CHE/2022 NIL 

DATED 19/04/2023  

MOHINDE

R SINGH 

DEPUTY 

REGISTRA

R/HOO  

Outsourcing of 

House Keeping 

staff in CESTAT 

Chennai - reg.  

Admini

stration 

Section 
   

1901

/202

3 

20/04

/2023 
NIL DATED 19/04/2023  

TEJO SHRI 

PA TO M 

(J) MS. 

BINU 

TAMTA  

Tea/ Coffee Bill 

Accoun

t 

Section 
   

1902

/202

3 

20/04

/2023 
NIL DATED 17/04/2023  

ANITHA 

JAYAKUM

AR, SPS, 

CESTAT, 

NEW 

DELHI 

Joining report-reg 

Admini

stration 

Section 
   

1903

/202

3 

20/04

/2023 
NIL DATED 17/04/2023  

SATPAL 

SINGH, 

MTS 

Joining report-reg 

Admini

stration 

Section 
   

1904

/202

3 

20/04

/2023 
NIL DATED 19/04/2023  

R.S. 

PANJIAR, 

UNDER 

SECRETA

RY TO 

THE GOVT 

OF INDIA 

Notice for 

Combined 

Graduate Level 

Examination - 

2023 - reg.  

Admini

stration 

Section 
   

1905

/202

3 

20/04

/2023 
NIL DATED 19/04/2023  

CHANDER 

KANTA, 

SR. 

PRIVATE 

SECRETA

RY 

CESTAT, 

NEW 

DELHI  

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1906

/202

20/04

/2023 
NIL DATED 19/04/2023  

CHANDER 

KANTA, 

Medical 

Reimbursement 

Admini

stration    



3 SR. 

PRIVATE 

SECRETA

RY 

CESTAT, 

NEW 

DELHI  

Claim Form Section 

1907

/202

3 

20/04

/2023 
NIL DATED 19/04/2023  

LALIT 

PRASAD 

PANT, SPS 

CESTAT, 

NEW 

DELHI  

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1908

/202

3 

20/04

/2023 
NIL DATED 19/04/2023  

LALIT 

PRASAD 

PANT, SPS 

CESTAT, 

NEW 

DELHI  

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1909

/202

3 

20/04

/2023 
NIL DATED 19/04/2023  

LALIT 

PRASAD 

PANT, SPS 

CESTAT, 

NEW 

DELHI  

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1910

/202

3 

20/04

/2023 

F.S.E.11011/1/2019- 

HINDI-4-DOR NIL 

DATED 13/04/2023  

NIHARIKA 

SINGH, 

DIRECTOR 

, 

RAJBHAS

HA 

Office 

Memorandum 

Admini

stration 

Section 
   

1911

/202

3 

20/04

/2023 

F.NO 

22(1)/PHOTOCOPY/CEST

AT/ALD/2015 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Financial 

sanction for Rs. 

19,700/- 

Admini

stration 

Section 
   

1912

/202

3 

20/04

/2023 

F.NO.20(1)/MISC.PURCH

/CESTAT/ALLD/2015-

PART-V  

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Approval and 

Financial 

Sanction of 

Rs.15,050/-  

Admini

stration 

Section 
   

1913 20/04 NIL DATED 20/04/2023 DEEPAK Issuing working Admini
   



/202

3 

/2023 KUMAR 

MALIK,UD

C,CESTAT, 

NEW 

DELHI 

certificate - reg.  stration 

Section 

1914

/202

3 

20/04

/2023 
NIL DATED 20/04/2023 

SUKHBIR 

SINGH, 

MTS 

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1915

/202

3 

20/04

/2023 

F.NO. Y-18013/1/2023-

ISTM, DATED 19/04/2023 

PRAMOD 

KUMAR 

JAISWAL, 

DEPUTY 

DIRECTOR 

& COURSE 

COORDIN

ATOR  

Three-day online 

Workshop on 

ethics and value 

in Public 

Governance 

(EVPG-20) from 

12th to 14 

June,2023. 

 

AR(

Com

p) 
  

1916

/202

3 

20/04

/2023 

F. NO. D-

22(1)/OUTSOURCING 

CESTAT/CHE/2021 

DATED 20.04.2023 

MOHINDE

R SINGH 

DEPUTY 

REGISTRA

R/HOO  

Engagement of 

housekeeping 

agency 

Admini

stration 

Section 
   

1917

/202

3 

21/04

/2023 

F.NO. 

2(5)/P.F./S.W/CESTAT/A

LLD/2022 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Financial 

sanctioned of 

2473/-  

Accoun

t 

Section 

Admi

n 

secti

on  

  

1918

/202

3 

21/04

/2023 
NIL DATED 20/04/2023 

J.K. 

GOLAY, 

SPS 

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1919

/202

3 

21/04

/2023 
NIL DATED 20/04/2023 

VED 

PARAKAS

H CHUG, 

COURT 

MASTER, 

CESTAT, 

NEW 

DELHI 

today I.E. 

20/04/2023 (FN) 

after availing 3 

days Medial 

Leave form 

17/04/2023 to 

19/04/2023 

Admini

stration 

Section 
   

1920

/202

3 

21/04

/2023 
NIL DATED 20/04/2023 

SULEKHA 

BEEVI C. 

S., M(J), 

CESTAT, 

CHENNAI 

Permitted to avail 

Restricted 

holiday on 

21/04/2023  

Admini

stration 

Section 
   



1921

/202

3 

21/04

/2023 
NIL DATED 20/04/2023 

SANTOSH 

KUMAR 

TIWARI, 

DR, 

CESTAT, 

NEW 

DELHI 

Requested for 

leave record 

updation  

Admini

stration 

Section 
   

1922

/202

3 

21/04

/2023 
NIL DATED 29/03/2023  

POLICE 

OFFICER, 

BHARATP

UR  

Hindi language -

reg 

Admini

stration 

Section 
   

1923

/202

3 

21/04

/2023 
NIL DATED 20/04/2023 

SEEMA 

SADANA 

SPS TO 

M(T-HRP) 

DO letter head be 

supplied to her 

urgently  

CT 

Section    

1924

/202

3 

21/04

/2023 
NIL DATED 12/04/2023 

UMA 

SHANKAR 

VERMA, 

DR  

Circular dated 

12/04/2023 

CT 

Section    

1925

/202

3 

21/04

/2023 
NIL DATED 18/04/2023 

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

NEW 

DELHI 

Matter be 

permitted to be 

relisted for 

hearing  

PA to 

Registr

ar 
   

1926

/202

3 

21/04

/2023 
NIL DATED 20/04/2023 

CHANDER 

KANTA, 

SR. 

PRIVATE 

SECRETA

RY  

Request 

regarding 

permission for 

making 

correction in the 

order sheet.  

PA to 

Registr

ar 
   

1927

/202

3 

21/04

/2023 
NIL DATED 19/04/2023  

V.K. PURI, 

ADVOCAT

E ON 

RECORD  

Reference to 

Larger Bench - 

Request for grant 

of Hearing after 

15th June 2023 - 

reg.  

PA to 

Registr

ar 
   

1928

/202

3 

21/04

/2023 
NIL DATED 20/04/2023 

S.K. 

MOHANT

Y 

MEMBER 

(JUDICIAL

)  

Permission for 

pronouncement 

of orders 

PA to 

Registr

ar 
   



1929

/202

3 

21/04

/2023 
NIL DATED 19/04/2023  

V.K. PURI, 

ADVOCAT

E ON 

RECORD  

Reference to 

Larger Bench - 

Request for grant 

of Hearing after 

15th June 2023 - 

reg.  

PA to 

Registr

ar 
   

1930

/202

3 

21/04

/2023 
NIL DATED 24/04/2023 

DR, 

CENTRAL 

REGISTRY  

Cause List for 

Hearing of defect 

cases  

PA 
   

1931

/202

3 

21/04

/2023 
NIL DATED 24/04/2023 

DY. 

REGISTRA

R (SINGLE 

MEMBER 

APPEAL 

BRANCH) 

Single Member 

(Appeal Branch) 

causelist  

PA 
   

1932

/202

3 

21/04

/2023 

F.NO.18(1)/MISC/CESTA

T/ALD/2015-PART-V DT 

13/4/2023 

SWAPNIL 

TIWARI, 

AR, 

CESTAT, 

ALLAHAB

AD 

Sanction of Rs. 

50,000/- 

(approved) for 

monthly 

expenditure of 

March Month 

2023-reg 

Admini

stration 

Section 
   

1933

/202

3 

21/04

/2023 
NIL DT 13/4/2023 

BINEESH 

KUMAR, 

K.S, 

REGISTRA

R 

Monthly 

Statement for 

Airtel Black Plan 

Rs. 2653.23./- 

Accoun

t 

Section 
   

1934

/202

3 

21/04

/2023 

NO. 

PAO/REV/PEN&FUND/2

022-23/74 DATED 

18.04.2023 

KAVITA 

KALRA, 

SR. 

ACCOUNT

S OFFICER  

NPS details of 

Member reg.  

Admini

stration 

Section 
   

1935

/202

3 

24/04

/2023 
NIL DATED 21/04/2023 

MANOJ 

KUMAR, 

LDC, 

CESTAT, 

NEW 

DELHI 

Reimbursement 

of tuition fee.  

Admini

stration 

Section 
   

1936

/202

3 

24/04

/2023 
NIL DATED 21/04/2023 

NITISH 

KUMAR 

BHARGAV

, 

INSPECTO

R (CC, 

Advance copy of 

willingness for 

posting in 

CESTAT as 

Court Master in 

resepct of Sh. 

Admini

stration 

Section 
   



LUDHIAN

A)  

Nitish Kumar 

Bhargav, 

inspector :- reg. 

1937

/202

3 

24/04

/2023 
NIL DATED 18/04/2023 

HEMANT 

KUMAR, 

STENO 

GRADE - I, 

CESTAT, 

NEW 

DELHI 

1 day CL on 

17/04/2023 

Admini

stration 

Section 
   

1938

/202

3 

24/04

/2023 
NIL DATED 11/04/2023  

ASSISTAN

T 

REGISTRA

R, PIL 

(WRIT), 

SUPREME 

COURT OF 

INDIA, 

NEW 

DELHI  

WRITE 

PETITION 

(CIVIL) NO. 

1018 OF 2021 

and MA No. 

948/2022 IN WP 

(C) NO. 

502/2021 

Admini

stration 

Section 
   

1939

/202

3 

24/04

/2023 
NIL DATED 17/04/2023  

P. 

DINESHA, 

M(J), 

CESTAT, 

CHENNAI 

One day E.L. on 

28/04/2023 

Admini

stration 

Section 
   

1940

/202

3 

24/04

/2023 

CESTAT/ AHMD/ M-J 

(PERS)/151 DATED 

13/04/2023  

RAMESH 

NAIR, 

M(J), 

CESTAT, 

AHMEDAB

AD 

Details of 

investment 

/Receipts/Paymen

ts Transaction of 

more than Rs. 

one Lakh-01 jan 

2023 to 31 march 

2023-reg 

Admini

stration 

Section 
   

1941

/202

3 

24/04

/2023 
NIL DATED 10/04/2023 

P.K. 

CHOUDHA

RY, 

MEMBER(J

),CESTAT, 

KOLKATA 

Joining Report 

and medical leave 

- reg.  

Admini

stration 

Section 
   

1942

/202

3 

24/04

/2023 
NIL DATED 12/04/2023 

SULEKHA 

BEEVI C. 

S., M(J), 

CESTAT, 

CHENNAI 

14/04/2023- 

Friday on account 

of Dr. Ambedkar 

s Birthday 

15/04/2023- 

Admini

stration 

Section 
   



Saturday & 

16/04/2023- 

sanday. I shall be 

resuming office 

on 17/04/2023- 

Monday  

1943

/202

3 

24/04

/2023 

CESTAT/AHD/MISC. 

(ADMN.)/27/22/473  

UMA 

SHANKAR 

VERMA, 

DR, 

CESTAT, 

AHMEDAB

AD 

Circular dated 

12/04/2023 

Admini

stration 

Section 
   

1944

/202

3 

24/04

/2023 
NIL DATED 11/04/2023  

RAJEEV 

TANDON, 

M(T), 

CESTAT, 

KOLKATA 

Request for one 

day CL on 

12/04/2023 

Admini

stration 

Section 
   

1945

/202

3 

24/04

/2023 
NIL DATED 12/04/2023 

SULEKHA 

BEEVI C. 

S., M(J), 

CESTAT, 

CHENNAI 

4 days E.L for the 

period 

01/05/2023 to 

04/05/2023 

Admini

stration 

Section 
   

1946

/202

3 

24/04

/2023 
NIL DATED 11/04/2023  

ANIL G. 

SHAKKAR

WAR, 

M(T), 

CESTAT, 

MUMBAI 

Grant of five days 

E.L. 17/04/2023 

to 21/04/2023 - 

reg.  

Admini

stration 

Section 
   

1947

/202

3 

24/04

/2023 
NIL DATED 11/04/2023  

AJAY 

SHARMA, 

M(J), 

CESTAT, 

MUMBAI 

For taking CL 

Admini

stration 

Section 
   

1948

/202

3 

24/04

/2023 
NIL DATED 12/04/2023 

INDIRA 

SHIROOR

KAR, PA , 

CESTAT, 

BANGALO

RE 

Forwarding of 

monthly Disposal 

Statement in 

respect of honble 

M(J) Shri P.A. 

Augustian - reg.  

PA 
   

1949

/202

3 

24/04

/2023 
NIL DATED 11/04/2023  

R.BHAGY

A DEVI 

M(T), 

CESTAT, 

Grant of 5 days 

E.L from 

j17/04/2023 to 

21/04/2023 

Admini

stration 

Section 
   



BANGALO

RE  

1950

/202

3 

24/04

/2023 
NIL DATED 17/04/2023  

DR. 

RACHNA 

GUPTA 

M(J) 

Joining report-reg  

Admini

stration 

Section 
   

1951

/202

3 

24/04

/2023 
NIL DATED 17/04/2023  

DR, 

RACHNA 

GUPTA 

M(J) 

E.L. w.e.f. 

12/04/2023 to 

14/04/2023 

Admini

stration 

Section 
   

1952

/202

3 

24/04

/2023 
NIL DATED 21/04/2023 

SANTOSH 

KUMAR 

TIWARI, 

DR, 

CESTAT, 

NEW 

DELHI 

Permission to 

leave headquarter 

during holidays  

Admini

stration 

Section 
   

1953

/202

3 

24/04

/2023 
NIL DATED 21/04/2023 

DOROTHY 

JOSEPH, 

STENO 

GRADE I, 

CESTAT, 

NEW 

DELHI 

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

1954

/202

3 

24/04

/2023 

F.NO. 

01/CESTAT/HYD/ESTT/1

7-II/86 DATED 

17/04/2023 

T. VISWA 

PRAKASH 

DR, HOO 

CESTAT, 

HYDERAB

AD  

Renewal of lease 

agreement with 

HMWSSB for 

CESTAT, Hyd.-

reg 

Admini

stration 

Section 
   

1955

/202

3 

24/04

/2023 

F.NO. 04/ CESTAT/ HYD/ 

PF/ AKJ/ 23/ 85 DATED 

17/04/2023 

T.VISWA 

PRAKASH 

DR/HOO, 

CESTAT, 

HYDERAB

AD  

Forwarding of 

Service book of 

Honble M (T) 

Mr. A.K. 

Jyotishi. reg.  

Admini

stration 

Section 
   

1956

/202

3 

24/04

/2023 

NO.10/4/2022-

23/ADMIN/TDSAT/451. 

DATED 20/04/2023 

G.V. RAJU, 

ADMINIST

RATION 

IN-

CHARGE.  

Office order no. 

16 of 2023.  

Admini

stration 

Section 
   

1957

/202

24/04

/2023 
NIL DATED 21/04/2023 

C.L. 

MAHAR, 

C.L. on 

25/04/2023 

Admini

stration    



3 M(T) Section 

1958

/202

3 

24/04

/2023 
NIL DATED 11/04/2023  

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

NEW 

DELHI  

CiVil Appeal No. 

4299 of 2018, 

Supreme Court of 

India 

DR(J) 
   

1959

/202

3 

24/04

/2023 
NIL DATED 22.03.2023 

APEX 

ALUMINIU

M 

EXTRUSIO

N PVT. 

LTD.  

M/s Apex 

Aluminium 

Extrusion Pvt. 

Ltd., Appeal No:- 

Excise/ 50270/ 

2018 

DR(J) 
   

1960

/202

3 

24/04

/2023 
NIL DATED 11/04/2023  

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

NEW 

DELHI  

Civil Appeal No. 

5695 of 2018 in 

EA 51684 of 

2017  

DR(J) 
   

1961

/202

3 

24/04

/2023 
NIL DATED 21/04/2023 

C.J. 

MATHEW, 

M(T) 

Permission for 

pronouncement 

of orders 

PA to 

Registr

ar 
   

1962

/202

3 

24/04

/2023 
NIL DATED 21/04/2023 

TUSHAR 

KUMAR 

STENO, 

GR-II.  

Deletion of 

Orders from 

CESTAT 

Website- reg.  

PA to 

Registr

ar 
   

1963

/202

3 

24/04

/2023 
NIL DATED 10/04/2023 

C.J. 

MATHEW, 

M(T) 

Permission for 

pronouncement 

of orders 

PA to 

Registr

ar 
   

1964

/202

3 

24/04

/2023 
NIL DATED 21/04/2023 

SPS TO 

HONBLE 

PRESIDEN

T 

relisting. dated 

21/04/2023 

PA to 

Registr

ar 
   

1965

/202

3 

24/04

/2023 

NO. 10166-W 

DHC/WRITS/D-4/2023 

DATED 21/04/2023 

ADMN. 

OFFICER 

(JUDL.) 

(WRIT) 

FOR 

REGISTRA

R 

GENERAL  

CIVIL MISC. 

APPLICATION 

NO. 41465/2019 

AND WRIT 

PETITION (C) 

NO. 10023/2019 

PA to 

Registr

ar 
   



1966

/202

3 

24/04

/2023 
NIL DATED 21/04/2023 

P.V. 

SUBBA 

RAO M(T)  

Re-listing reg.,  

PA to 

Registr

ar 
   

1967

/202

3 

24/04

/2023 
NIL DATED 20/04/2023 

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

DELHI 

Note dated 

20/04/2023 

PA to 

Registr

ar 
   

1968

/202

3 

24/04

/2023 
NIL DATED 21/04/2023 

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

DELHI 

Note dated 

21/04/2023 

PA to 

Registr

ar 
   

1969

/202

3 

24/04

/2023 
NIL  

S.K. 

MOHANT

Y 

MEMBER 

(JUDICIAL

)  

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1970

/202

3 

24/04

/2023 
NIL  

AJAY 

SHARMA, 

M(J), 

CESTAT, 

MUMBAI 

Monthly Disposal 

Statement of 

Appeals for 

March 2023 

PA 
   

1971

/202

3 

24/04

/2023 
NIL DATED 11/04/2023  

SR. 

PRIVATE 

SECRETA

RY  

Disposal 

statement for the 

month of March 

2023 in respect of 

Shri CJ Mathew, 

Honble M(T)  

PA 
   

1972

/202

3 

24/04

/2023 
NIL DATED 12/04/2023 

INDIRA 

SHIROOR

KAR, PA , 

CESTAT, 

BANGALO

RE 

Forwarding of 

monthly Disposal 

Statement in 

respect of honble 

M(T) Shri Pullela 

Nageswara Rao - 

reg.  

PA 
   

1973

/202

3 

24/04

/2023 
NIL DATED 10/04/2023 K.RADHA  

Forwarding of 

monthly Disposal 

Statement in 

respect of Mrs. R. 

Bhagya Devi, 

Honble M(T) for 

the month of 

PA 
   



March 2023. 

1974

/202

3 

24/04

/2023 
NIL DATED 10/04/2023 

N. RAJA, 

SPS, 

CESTAT, 

BANGALO

RE 

Forwarding of 

monthly disposal 

statment in r/o 

honble M(J) Dr. 

D.M. Misra - reg.  

PA 
   

1975

/202

3 

24/04

/2023 

F.NO. 

20(1)/MISC.PURCH/CES

TAT/ALLD/2015-PART-V 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

CESTAT, 

Allahabad, 

sanctioned 

amount of Rs. 

15,050/-  

Admini

stration 

Section 
   

1976

/202

3 

24/04

/2023 

F.NO. 

22(1)/PHOTOCOPY/CEST

AT/ALD/2015 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

CESTAT, 

Allahabad, 

financial 

sanctioned for Rs. 

19,700/-  

Admini

stration 

Section 
   

1977

/202

3 

24/04

/2023 
NIL DT 24/4/2023 

VICKY, 

MTS 

Issuing of work 

certificate-reg 

Admini

stration 

Section 
   

1978

/202

3 

24/04

/2023 

F.NO-

14011/8/MTS.CESTAT/C

T/23-24 

CT 

SECTION 

(NOTING 

APPROVE

D BY 

PRESIDEN

T) 

Expenditure 

sanction for 

outsource MTS-

reg 

CT 

Section    

1979

/202

3 

25/04

/2023 

F.NO.14(1)/CAR 

HIRING/CESTAT/ALD/20

15- PART-II 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Financial 

sanction of Rs. 

3,150/- to M/s 

Allahabad Tour 

& Travels  

Admini

stration 

Section 
   

1980

/202

3 

25/04

/2023 

F.NO.14(1)/CAR 

HIRING/CESTAT/ALD/20

15- PART-II 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Financial 

sanction for Rs. 

7,140/- to M/s 

Allahabad Tour 

& Travels 

Admini

stration 

Section 
   

1981

/202

3 

25/04

/2023 
NIL  

AJAY 

KUMAR, 

LDC 

Joining report-reg 

Admini

stration 

Section 
   



1982

/202

3 

25/04

/2023 
NIL DATED 20/04/2023 

RAKESH 

KUMAR, 

MTS, 

CESTAT, 

NEW 

DELHI 

C.L. for 

19/04/2023 

Admini

stration 

Section 
   

1983

/202

3 

25/04

/2023 
NIL DATED 21/04/2023 

ARCHANA 

STENO-I 
Joining report-reg 

Admini

stration 

Section 
   

1984

/202

3 

25/04

/2023 
NIL DATED 24/04/2023 

RAJU 

KUMAR, 

MTS 

Joining Report on 

transfer from 

CESTAT, 

Ahmedabad to 

CESTAT, New 

Delhi.  

Admini

stration 

Section 
   

1985

/202

3 

25/04

/2023 
NIL DATED 24/04/2023 

RAKESH 

KUMAR, 

MTS, 

CESTAT, 

NEW 

DELHI 

Joining report-reg 

Admini

stration 

Section 
   

1986

/202

3 

25/04

/2023 
NIL  

SONU, 

MTS  

Re-imbursement 

of Children 

Education 

Allowance 

Admini

stration 

Section 
   

1987

/202

3 

25/04

/2023 
NIL DATED 24/04/2023 

JASBIR 

SINGH, 

COURT 

MASTER 

S.M (BR)  

Joining report-reg 

Admini

stration 

Section 
   

1988

/202

3 

25/04

/2023 
NIL DATED 24/04/2023 

BHAVNA 

SINGH, 

UDC, 

CESTAT, 

NEW 

DELHI 

Intimation for 

applying 

examination-reg 

Admini

stration 

Section 
   

1989

/202

3 

25/04

/2023 
NIL DATED 24/04/2023 

CHANDER 

KANTA, 

SR. 

PRIVATE 

SECRETA

RY 

CESTAT, 

NEW 

C.L for 

25/04/2023 

(CANCELED)  

Admini

stration 

Section 
   



DELHI  

1990

/202

3 

25/04

/2023 

F.NO. CESTAT / MUM / 

ADMIN / OUT SOURCE-

MTS/2020 DATED 

24/04/2023 

MANAS 

KUMAR 

SINHA, 

AR, 

CESTAT, 

MUMBAI 

Outsourcing of 

posts in CESTAT 

for FY 2023-24 

reg.  

Admini

stration 

Section 
   

1991

/202

3 

25/04

/2023 
NIL DATED 21/04/2023 

DR. 

RACHNA 

GUPTA, 

M(J), 

CESTAT, 

NEW 

DELHI 

S.L. permission 

for 21/04/2023 

evening to 

22/04/2023  

Admini

stration 

Section 
   

1992

/202

3 

25/04

/2023 
NIL DATED 24/04/2023 

MANWAR 

SINGH, 

UDC, 

CESTAT, 

NEW 

DELHI 

Medical re-

imbursement 

claim form  

Admini

stration 

Section 
   

1993

/202

3 

25/04

/2023 
NIL DATED 20/04/2023 

GOVIND 

PA TO 

M(J), 

CESTAT, 

CHANDIG

ARH  

Earned Leave 

Application in r/o 

Honble M(J) Shri 

S.S. Garg :- reg.  

Admini

stration 

Section 
   

1994

/202

3 

25/04

/2023 

F.NO. 

75/PERSN/CESTAT/ 

KOL/2023/117 DATED 

21/04/2023 

T. K. 

SARKAR, 

DR, 

CESTAT, 

KOLKATA 

Undertaking 

regarding 

deferment of NPS 

Pension - reg.  

Admini

stration 

Section 
   

1995

/202

3 

25/04

/2023 
NIL DATED 19/04/2023  

BISHAWAJ

IT 

SEN,LDC, 

CESTAT, 

NEW 

DELHI  

Intimation 

regarding my 

application for 

SSC C.G.L., 

2023- reg.  

Admini

stration 

Section 
   

1996

/202

3 

25/04

/2023 
NIL DATED 18/04/2023 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Forwariding of 

joining report - 

reg.  

Admini

stration 

Section 
   



1997

/202

3 

25/04

/2023 

F.NO. 

01/CESTAT/BANG/ VK 

DATED 19/04/2023 

V.P. 

PANDEY 

DR & 

H.O.O.  

Relieving Order 

Admini

stration 

Section 
   

1998

/202

3 

25/04

/2023 

F.NO. 3/12/KAILASH-

STENO-I/ADMN/CHD--

2017 DATED 19/04/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIG

ARH 

Request for pay 

fixation and 

sevice book in r/o 

Sh. Kailash, 

Steno-I rejoined 

dated 

27/03/2023- reg.  

Admini

stration 

Section 
   

1999

/202

3 

25/04

/2023 

F.NO. A-50050/4/2023-

CESTAT-DOR-DOR 

DATED 21/04/2023 

YOGESH 

SHARMA 

US TO THE 

GOI  

Request for 

alternate office 

accommodation 

for CESTAT in 

NBCC Project at 

WTC Building, 

Nauraji Nagar, 

New Delhi or any 

other suitable 

building - reg.  

Admini

stration 

Section 
   

2000

/202

3 

25/04

/2023 

F.NO. A-19011/3/2014- 

SO(AD.1C). CESTAT 

DATED 20/04/2023 

YOGESH 

SHARMA, 

UNDER 

SECRETA

RY TO 

THE 

GOVERNM

ENT OF 

INDIA  

Request of Shri 

Ramesh Nair, 

Member (J), 

CESTAT, 

Ahmedabad for 

permission to 

visit USA/Dubai 

- reg.  

Admini

stration 

Section 
   

2001

/202

3 

25/04

/2023 
NIL DATED 24/04/2023 

SHENAJ 

BANO, 

STENO GR 

- I  

(First Half) C.L. 

on 25/04/2023 

Admini

stration 

Section 
   

2002

/202

3 

25/04

/2023 

F.NO. 

9(II)/CAL/CEGAT/98-

PART-II/114 DATED 

18/04/2023 

P. K. 

CHOUDHA

RY, M(J), 

CESTAT, 

KOLKATA 

Forwarding of 

APARs. Of SPSs 

& Stenos - reg.  

Admini

stration 

Section 
   

2003

/202

3 

25/04

/2023 

F.NO. 

9(II)/CEGAT/CAL/98-

PART-II DATED 

18/04/2023 

P.K. 

CHOUDHA

RY, 

MEMBER(J

), CESTAT, 

Forwarding of 

APARs. - reg.  

Admini

stration 

Section 
   



KOLKATA  

2004

/202

3 

25/04

/2023 

NO. G-

25014/MOF/CCA/IAW/H

Q/VETTINGOFPAY.2023

-24/142 DATED 

20/04/2023 

SR. 

ACCOUNT

S OFFICER 

(IAW)  

Verification of 

pay fixation order 

in respect of Shri 

Pramod Kumar, 

Steno Gr-1 reg.  

Admini

stration 

Section 
   

2005

/202

3 

25/04

/2023 

F.NO. 8 / 8 / R.K.S./ DR / 

ADMN / CHD-2022 

DATED 18/04/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

CHANDIG

ARH 

Forwarding of 

APAR for 

Yr.2022 in r/o of 

Sh. Rohit Kumar 

Shukla, DR.  

Admini

stration 

Section 
   

2006

/202

3 

25/04

/2023 
NIL DATED 12/04/2023 

T.K.SARK

AR, DR, 

CESTAT, 

KOLKATA 

APAR in r/o Shri 

Rajiv Ranjan for 

the year of 2022 

reg.  

Admini

stration 

Section 
   

2007

/202

3 

25/04

/2023 

F.NO.A-

19(2)/PERS.FILE/MS-

DR/CHE/2021 DATED 

21/04/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Issue of 

Certificate - Reg.  

Admini

stration 

Section 
   

2008

/202

3 

25/04

/2023 
NIL DATED 24/04/2023 

ARCHANA

, STENO-I, 

CESTAT, 

NEW 

DELHI 

Application for 

Leave -reg.  

Admini

stration 

Section 
   

2009

/202

3 

25/04

/2023 
NIL DATED 24/04/2023 

REKHA 

SHEKHAW

AT, STENO 

GRADE - I, 

CESTAT, 

NEW 

DELHI 

C.L. on 

26/04/2023 

Admini

stration 

Section 
   

2010

/202

3 

25/04

/2023 
NIL DATED 21/04/2023 

SATPAL 

SINGH, 

LDC; 

CESTAT, 

NEW 

DELHI  

Re-imbursement 

of Children 

Education 

Allowance 

Admini

stration 

Section 
   

2011

/202

3 

25/04

/2023 

C.NO. 

IV(16)/REVIEW/GST/DE

LHI-

KUMAR 

SATYAM, 

GST, 

Review of 

CESTATs final 

order no. 

DR(J) 
   



SOUTH/CESTAT/BSL/25/

22-23 DATED 19/04/2023 

SOUTH 

DELHI 

50425/2023 dated 

03.04.2023 in 

respect of 

M/s.BSL 

Training Co. Pvt. 

Ltd, 4 Satya 

Niketan,  

2012

/202

3 

25/04

/2023 

F.NO. CESTAT / MUM / 

ADMIN / AMC - 

TENDER / 2022 DATED 

13/04/2023 

MANAS 

KUMA 

SINHA, 

ASSISTAN

T 

RAGISTRA

R, 

CESTAT, 

MUMBAI 

Request for 

financial sanction 

of Rs. 4,98,000/- 

for Non-

Comprehensive 

AMC Tender for 

computers etc 

reg,  

Admini

stration 

Section 

AR(

Com

p) 
  

2013

/202

3 

25/04

/2023 

F.NO. 

54/COM/CESTAT/KOL/1

7. DT. 17/04/2023 

T.K. 

SARKAR 

DY. 

REGISTRA

R 

Information 

relating to 

Laptops - Reg.  
 

AR(

Com

p) 
  

2014

/202

3 

25/04

/2023 

F.NO.A-

19(1)/PERS.FILE/PD-

M(T)/CHE/2023 DATED 

24/04/2023 

MOHINDE

R SINGH 

DEPUTY 

REGISTRA

R/HOO  

Request for 

approval to 

purchase of One 

no. of iPad - reg.  

 

AR(

Com

p) 
  

2015

/202

3 

25/04

/2023 
NIL DATED 21/04/2023 

K. RADHA 

PA TO 

MEMBER 

(T)  

Correction of 

Final Order 

Number in the 

new CIS.  

PA to 

Registr

ar 
   

2016

/202

3 

25/04

/2023 
NIL DATED 24/04/2023 

NEELA 

REDDY 

P.K., SPS, 

CESTAT, 

HYDERAB

AD  

Request for 

deleting the Final 

Order in Appeal 

No. 1107/2011 

PA to 

Registr

ar 
   

2017

/202

3 

25/04

/2023 
NIL DATED 24/03/2023 

T.V. 

UNNIKRIS

HNAN, 

SPS, 

CESTAT, 

MUMBAI 

Request to delete 

daily orders from 

the website - reg.  

PA to 

Registr

ar 
   

2018

/202

25/04

/2023 
NIL DATED 24/04/2023 

MUKESH 

GUPTA, 
Office Order PA 

   



3 DR, 

CESTAT, 

NEW 

DELHI 

2019

/202

3 

26/04

/2023 
NIL DATED 25/04/2023 

REKHA 

SHEKHAW

AT, PA TO 

HON. 

PRESIDEN

T , 

CESTAT, 

NEW 

DELHI  

CONFIDENTIA

L  

Admini

stration 

Section 
   

2020

/202

3 

26/04

/2023 
NIL DATED 25/04/2023 

DY. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH  

Forwarding 

request for 

transfer to 

CESTAT, Delhi 

in r/o Shri 

Mahesh Kumar, 

SPS CESTAT, 

Chandigarh-reg.  

Admini

stration 

Section 
   

2021

/202

3 

26/04

/2023 
NIL DATED 20/04/2023 

SULEKHA 

BEEVI C. 

S., M(J), 

CESTAT, 

CHENNAI 

holiday on 

21/04/2023  

Admini

stration 

Section 
   

2022

/202

3 

26/04

/2023 

F.NO. 

CESTAT/AHD/PER/66/20

12/161 DATED 

19/04/2023 

RAJU 

M(T), 

CESTAT, 

AHMEDAB

AD  

Permission to 

sale my flat 

located in Noida - 

reg.  

Admini

stration 

Section 
   

2023

/202

3 

26/04

/2023 
NIL DATED 25/04/2023 

MAHESH 

KUMAR, 

SPS, 

CESTAT, 

CHANDIG

ARH 

Office Order 

dated 24/04/2023 

of my transfer - 

reg. 

Admini

stration 

Section 
   

2024

/202

3 

26/04

/2023 
NIL DATED 24/04/2023 

SHENAJ 

BANO, 

STENO GR 

- I, 

CESTAT, 

NEW 

DELHI 

Form of 

Application for 

leave 26/04/2023 

to 27/04/2023 

Admini

stration 

Section 
   



2025

/202

3 

26/04

/2023 
NIL DATED 24/04/2023 

POOJA, 

LDC, 

CESTAT, 

NEW 

DELHI 

C.L. 20/04/2023 , 

(RH) 21/04/2023 

Admini

stration 

Section 
   

2026

/202

3 

26/04

/2023 
NIL DATED 21/04/2023 

YOGESH 

SHARMA, 

UNDER 

SECRETA

RY TO 

THE GOI  

Medical Fitness 

Certificate in 

respect of Shri 

Anil G. 

Shakkarwar, 

M(T) - reg. 

Admini

stration 

Section 
   

2027

/202

3 

26/04

/2023 
NIL DATED 19/04/2023  

MINISTRY 

OF 

EXTERNA

L AFFAIRS 

REGIONA

L 

PASSPORT 

OFFICE, 

DELHI  

Submission of 

Passport 

application by the 

Government/ 

PSU / Statutory/ 

Autonomous 

body employee 

Shri/ Smt/ Ku: 

Lalit Prasad Pant  

Admini

stration 

Section 
   

2028

/202

3 

26/04

/2023 
NIL DATED 21/04/2023 

RAVI 

RANJAN, 

SECTION 

OFFICER 

(P&P-II) 

Reporting of 

vacancies of 

Stenographer Gr 

C & D 

Examination, 

2022-reg 

Admini

stration 

Section 
   

2029

/202

3 

26/04

/2023 
NIL DATED 25/04/2023 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Forwarding a 

request letter of 

Sh. Nihal Singh, 

Steno - I - reg.  

Admini

stration 

Section 
   

2030

/202

3 

26/04

/2023 
NIL DATED 25/04/2023 

DY. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH  

Forwarding 

request for 

transfer to 

CESTAT, Delhi 

in r/o Shri Rashid 

Ali Saifi, Steno 

Gr. I CESTAT, 

Chandigarh-reg.  

Admini

stration 

Section 
   

2031

/202

3 

26/04

/2023 

F.NO. G-18(1)/CASH-

MISC/CESTAT/CHE/2006 

DATED 24/04/2023 

MOHINDE

R SINGH 

DY. 

REGISTRA

Non mapping 

GPF Account of 

SMT Suja B 

Pillai, Asst. 

Accoun

t 

Section 
   



R/ 

DDO/HOO 

Registrar - reg.  

2032

/202

3 

26/04

/2023 
NIL  

G.A.R. 14-

A, 

CESTAT, 

NEW 

DELHI 

Travelling 

Allowance Bill 

for Tour Rs. 

1,37,500/- (pay 

level 18 Rs. 

2,50,000 fixed)  

Accoun

t 

Section 
   

2033

/202

3 

26/04

/2023 

C.NO. 

IV(16)/REVIEW/GST/DE

LHI-

SOUTH/CESTAT/CERSA

I/29/22-23/1158 DATED 

20/04/2023 

KUMAR 

SATYAM, 

SOUTH 

DELHI 

Review of 

CESTATs final 

order no. 

50439/2023 dated 

10/04/2023 

DR(J) 
   

2034

/202

3 

26/04

/2023 

F.NO. V(72)4-

40/BHAGWATI/D-

1/RPR/2019/1506 DATED 

20/04/2023 

ASHIS 

KUMAR 

SAHU, 

DEPUTY 

COMMISSI

ONER, 

CGST & 

C.EX., 

DIV-1, 

RAIPUR 

Defect Diary No. 

501032023 in the 

appeal filed by 

the revenue in 

case of Pr. 

Comm.  

DR(J) 
   

2035

/202

3 

26/04

/2023 

REF. NO. 

CESTAT/WZB/SKM/2023

/198 DATED 20/04/2023 

S.K. 

MOHANT

Y 

MEMBER 

(JUDICIAL

)  

Permission for 

pronouncement 

of orders.  

PA to 

Registr

ar 
   

2036

/202

3 

26/04

/2023 
NIL DATED 21/04/2023 

C.J. 

MATHEW, 

M(T) 

Permission for 

pronouncement 

of orders.  

PA to 

Registr

ar 
   

2037

/202

3 

26/04

/2023 

F.NO. 

22(1)/PHOTOCOPY/CEST

AT/ALD/2015 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Financial 

sanction for Rs. 

19,700/- pl.  

Admini

stration 

Section 
   

2038

/202

3 

27/04

/2023 
NIL DATED 25/04/2023 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

Forwarding a 

request letter of 

Sh. Nihal Singh, 

Steno-I - reg. 

Admini

stration 

Section 
   



ALLAHAB

AD 

2039

/202

3 

27/04

/2023 
NIL DATED 16/03/2023 

PUSHKAR 

SINGH, 

MTS 

Availing 

commuted leave 

form 18/02/2023 

to 25/02/2023 

and 25/02/2023 

to 15/03/2023. 

Admini

stration 

Section 
   

2040

/202

3 

27/04

/2023 
NIL DATED 24/04/2023 

PUSHKAR 

SINGH, 

MTS 

Availing 

commuted leave 

from 30/03/2023 

to 14/04/2023. 

Admini

stration 

Section 
   

2041

/202

3 

27/04

/2023 
NIL DATED 26/04/2023 

SEEMA 

SADANA, 

SPS, 

CESTAT, 

NEW 

DELHI 

19 days earned 

leave from 

25/06/2023 to 

06/07/2023 

Admini

stration 

Section 
   

2042

/202

3 

27/04

/2023 
NIL DATED 26/04/2023 

PUSHKAR 

SINGH, 

MTS 

C.L. 27/04/2023 

Admini

stration 

Section 
   

2043

/202

3 

27/04

/2023 
NIL DATED 26/04/2023 

BHAVNA 

SINGH, 

UDC 

Permission for 

Artificial 

Appliance - reg. 

Admini

stration 

Section 
   

2044

/202

3 

27/04

/2023 
NIL DATED 12/04/2023 

T. K. 

SARKAR, 

DR, 

CESTAT, 

KOLKATA 

Information 

regarding letter 

dated 27/10/2023 

- reg.  

Admini

stration 

Section 
   

2045

/202

3 

27/04

/2023 
NIL DATED 26/04/2023 

VICKY, 

MTS, 

CESTAT, 

NEW 

DELHI 

2 days leave 

24/04/2023 to 

25/04/2023  

Admini

stration 

Section 
   

2046

/202

3 

27/04

/2023 
NIL DATED 26/04/2023 

SUSHMA 

RANI PAL, 

MTS 

Joining report-reg 

Admini

stration 

Section 
   

2047

/202

3 

27/04

/2023 
NIL DATED 25/04/2023 

SATPAL 

SINGH, 

MTS 

Medical 

Reimbursement 

Claim Form 

Admini

stration 

Section 
   

2048

/202

3 

27/04

/2023 
NIL DATED 18/04/2023 

AJAY 

SHARMA 

M(J) 

Implementation 

of Order dated 

06/04/2023 of the 

Admini

stration 

Section 
   



CESTAT, 

MUMBAI  

Honble Supreme 

Court in W.P.(C) 

No.1018/2021.  

2049

/202

3 

27/04

/2023 
NIL DATED 20/04/2023 

RACHNA 

GUPTA, 

M(J), 

CESTAT, 

NEW 

DELHI 

Forwarding of 

application dated 

20/04/2023 and 

annexed copies of 

orders of honble 

Supreme Court.  

Admini

stration 

Section 
   

2050

/202

3 

27/04

/2023 
NIL DATED 18/04/2023 

MADHULI

KA 

CHOUDHA

RY 

REGISTRA

R, APTEL  

Vacancy Circular 

(CESTAT) - reg.  

Admini

stration 

Section 
   

2051

/202

3 

27/04

/2023 
NIL DATED 25/04/2023 

SONAL 

GANWANI

, 

ASSISTAN

T SECTION 

OFFICER, 

AD. 1C 

(CESTAT), 

DEPTT. OF 

REVENUE 

Medical 

Certificate of 

Members, 

CESTAT - reg.  

Admini

stration 

Section 
   

2052

/202

3 

27/04

/2023 
NIL DATED 03/03/2023 

POLICE 

ADHIKSH

AK, 

BOKARO 

STILL 

CITY.  

Related to 

character 

certificate  

Admini

stration 

Section 
   

2053

/202

3 

27/04

/2023 

F.NO. 

04/CESTAT/HYD/PF/VJ/1

6/91 DATED 21/04/2023 

T. VISWA 

PRAKASH, 

DEPUTY 

REGISTRA

R (HOO) 

CESTAT, 

HYDERAB

AD 

Intimation 

regarding 

completion of 7th 

year Deputation 

period of smt. 

Vanam Jayasree, 

Steno Gr-III on 

30/04/2023 - reg.  

Admini

stration 

Section 
   

2054

/202

3 

27/04

/2023 

F.NO.8/8/R.K.S./DR/ADM

N/CHD-2022 DATED 

24/04/2023 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

Prior intimation 

and request for 

experience 

certificate for 

applying for the 

Admini

stration 

Section 
   



CHANDIG

ARH 

post of "Assistant 

diretor ( 

regulations & 

information)" 

2055

/202

3 

27/04

/2023 
NIL DATED 28/04/2023 

FOR 

RAMAKRI

SHNA 

SOLVEX 

PVT LTD  

Hearing of 

Appeal No. 

ST/50515/2018 

againt order in 

Appeal on 516-

ST/APL/BPL/201

6 passed by the 

Commissioner 

Appeals Bhopal.  

DR(J) 
   

2056

/202

3 

27/04

/2023 
NIL DATED 24/04/2023 

SRI 

AMBIKA 

SOLVEX 

LTD 

(KALAPIP

L UNIT).  

Adjournment for 

two days in 

AppealNo.ST/50

516/2018-cu(DB) 

against order in 

Appeal passed by 

the 

Commissioner 

Appeal indore 

order no IND-

EXCUS-000-

APP-298-17/18 

Dated 31/10/2017 

fixed on 

26/04/2023d 

DR(J) 
   

2057

/202

3 

27/04

/2023 

SUPREME COURT OF 

INDIA. NIL DATED 

21/04/2023 

ASSISTAN

T 

REGISTRA

R, 

CESTAT, 

NEW 

DELHI  

Commissioner of 

Central Excise 

Vs. M/S Bharat 

petroleum 

Corporation Ltd. 

Through the 

Director  

DR(J) 
   

2058

/202

3 

27/04

/2023 
NIL DT 26/4/2023 

NITISH 

KUMAR 

BHARGAV

, 

INSPECTO

R 

Advance copy of 

Request reg. Psot 

of Court Master 

on Deputation 

Basis in the 

CESTAT, 

Chandigarh-reg 

Admini

stration 

Section 
   

2059

/202

27/04

/2023 

F.NO. 

22(1)/PHOTOCOPY/CEST

SWAPNIL 

TIWARI, 

Sanction of Rs. 

19,700/- for 

Admini

stration    



3 AT/ALD/2015 DT 

26/4/2023 

AR, 

CESTAT, 

ALLAHAB

AD 

financial sanction 

-reg 

Section 

2060

/202

3 

27/04

/2023 
NIL DT 26/4/2023 

B.S.V. 

MURTHY 

Request for 

duplicate copy of 

CPAO order 

revising the 

pension-reg 

Admini

stration 

Section 
   

2061

/202

3 

27/04

/2023 
NIL DT 26/4/2023 

GAUTAM 

NARAYAN

, ADV. 

WP (C) No. 

10023/2019: 

Niveet Seth vs. 

Union of India & 

Ors. -reg 

Admini

stration 

Section 
   

2062

/202

3 

27/04

/2023 
NIL DT 27/4/2023 

KRIPA 

SHANKAR, 

DR, 

MUMBAI 

Niveet Seth case-

reg 

Admini

stration 

Section 
   

2063

/202

3 

27/04

/2023 
NIL 26/4/2023 

SANDEEP, 

MTS 

Joining Report 

with leave 

application-reg 

Admini

stration 

Section 
   

2064

/202

3 

27/04

/2023 
NIL  

KULDEEP 

SINGH, 

MTS 

Leave application 

for 4 days EL-reg 

Admini

stration 

Section 
   

2065

/202

3 

27/04

/2023 
NIL DT 26/4/2023 

KULDEEP 

SINGH, 

MTS 

Joining Report 

with leave 

application-reg 

Admini

stration 

Section 
   

2066

/202

3 

27/04

/2023 
NIL DT 26/4/2023 

T R 

RUSTAGI 

Case 

management 

system-reg 
 

AR(c

omp)   

2067

/202

3 

27/04

/2023 
NIL DT 26/4/2023 

T.V.UNNIK

RISHNAN, 

SPS TO 

M(T),MUM

BAI 

Request to delet 

misc order-reg 

PA to 

Registr

ar 
   

2068

/202

3 

27/04

/2023 
NIL 

 

Final order in 

ST/51862/2015-

reg (In misc file) 

PA 
   

2069

/202

3 

27/04

/2023 
NIL DT 27/4/2023 

GAUTAM 

NARAYAN

, ADV. 

WP (C) No. 

10023/2019: 

Niveet Seth vs. 

Union of India & 

Ors. -reg 

Admini

stration 

Section 
   



2070

/202

3 

28/04

/2023 
NIL DT 28/4/2023 

OLIVIA 

CHAKARB

ORTY, 

SECTION 

OFFICER 

(CESTAT) 

Information on 

Annual Accounts/ 

Audit Reports 

laid on the House 

of Parliament-reg 

Accoun

t 

Section 
   

2071

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

S.S. GARG, 

MEMBER 

(JUDICIAL

) CESTAT, 

CHANDIG

ARH  

Request for 

gratuity for the 

period served in 

CESTAT - reg.  

Admini

stration 

Section 
   

2072

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

NEW 

DELHI 

Leave 

Application 3 day 

1st may to 3 may, 

2023  

Admini

stration 

Section 
   

2073

/202

3 

28/04

/2023 
NIL DATED 25/04/2023 

DY. 

RAGISTRA

R, 

CESTAT, 

CHANDIG

ARH  

Forwarding 

request for 

transfer to 

CESTAT, Delhi 

in r/o Shri Rashid 

Ali Saifi, Steno 

Gr.-I CESTAT, 

Chandigarh- reg.  

Admini

stration 

Section 
   

2074

/202

3 

28/04

/2023 
NIL DATED 25/04/2023 

DY. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH  

Forwarding 

request for 

transfer to 

CESTAT, Delhi 

in r/o Shri 

Mahesh Kumar, 

SPS CESTAT, 

Chandigarh. reg. 

Admini

stration 

Section 
   

2075

/202

3 

28/04

/2023 

F.NO.A-20(2)PERS 

FILE/BS-LDC/CHE/2023 

DATED 24/04/2023 

MOHINDE

R SINGH 

DEPUTY 

REGISTRA

R/HOO  

Intimation 

regarding 

Appearing For 

CGL 2023 

conducted by 

SSC - reg.  

Admini

stration 

Section 
   

2076

/202

3 

28/04

/2023 

F.NO.A-

19(2)/PERS.FILE/MS-

DR/CHE/2021 DATED 

21/04/2023 

MOHINDE

R SINGH, 

DEPUTY 

REGISTRA

Issue of 

Certificate - Reg.  

Admini

stration 

Section 
   



R  

2077

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

MUKESH 

GUPTA, 

DR, 

CESTAT, 

NEW 

DELHI 

Circular dated 

27/04/2023 

Admini

stration 

Section 
   

2078

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

MANOJ 

KUMAR, 

MTS 

Medical Leave 

09/03/2023 to 

26/04/2023 50 

days  

Admini

stration 

Section 
   

2079

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

HEERA 

LAL, TWD 

leave for 

29/04/2023 and 

30/04/2023 is 

suffixed  

Admini

stration 

Section 
   

2080

/202

3 

28/04

/2023 
NIL  

VED 

PARAKAS

H CHUG, 

COURT 

MASTER, 

CESTAT, 

NEW 

DELHI 

Extension of 

leave one day 

28/04/2023 

Admini

stration 

Section 
   

2081

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

RAM 

KUMAR, 

MTS, S.M  

leave application, 

Personal work  

Admini

stration 

Section 
   

2082

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

SACHIN 

CHAUDHA

RY, LDC, 

CESTAT, 

NEW 

DELHI 

Updation of 

present 

residential 

address in service 

record and 

issuance a 

certificate - reg.  

Admini

stration 

Section 
   

2083

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

DY. 

REGISTRA

R, 

CESTAT, 

CHANDIG

ARH  

Forwarding 

request for 

extention of 

reliving in r/o 

Shri Rashid Ali 

Saifi, Steno Gr.I 

CESTAT, 

Chandigarh 

transfer order 

dated 24/04/2023 

reg.  

Admini

stration 

Section 
   



2084

/202

3 

28/04

/2023 

F.NO.A-

19(2)/PERS.FILE/MS-

DR/CHE/2021 DATED 

27/04/2023 

MOHINDE

R SINGH, 

DR, 

CESTAT, 

CHENNAI 

Nomination for 

training in ISTM 

- reg.  

Admini

stration 

Section 
   

2085

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

PUSHKAR 

SINGH, 

MTS 

C.L. 28/04/2023  

Admini

stration 

Section 
   

2086

/202

3 

28/04

/2023 

F.NO. 

01/CESTAT/BANG/ VK 

DATED 20/04/2023 

V.P. 

PANDEY 

DR & 

H.O.O  

Forwarding of 

Service Book in 

respect of Shri 

Vikash Kmar, 

MTS, CESTAT, 

Bangalore - reg.  

Admini

stration 

Section 
   

2087

/202

3 

28/04

/2023 

F.NO. G-18(1)/CASH-

MISC/CESTAT/CHE/2006 

DATED 24/04/2023 

MOHINDE

R SINGH 

DY. 

REGISTRA

R/ 

DDO/HOO 

Non mapping 

GPF Account of 

SMT Suja B 

Pillai, Asst. 

Registrar - reg.  

Admini

stration 

Section 

Acco

unted    

2088

/202

3 

28/04

/2023 

F.NO. 

22(1)/PHOTOCOPY/CEST

AT/ALD/2015 

SWAPNIL 

TIWARI, 

ASSISTAN

T 

REGISTRA

R  

Financial 

sanction for Rs. 

19,700/- pl.  

CT 

Section    

2089

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

TEJO SHRI 

PA TO M 

(J) MS. 

BINU 

TAMTA  

Tea/ Coffee Bill 

Accoun

t 

Section 
   

2090

/202

3 

28/04

/2023 

F.NO. CGST/MW/DIV 

VII/R-II/GTC/1/2023-

24/1923  

P, 

SHRAVAN 

KUMAR, 

ASSISTAN

T 

COMMISSI

ONER, 

DIVISION 

VII, 

MUMBAI 

WEST  

Non Receipt of 

Final Order of 

No. E/3537 

/1987-D filed 

with (CEGAT) 

DR(J) 
   

2091

/202

28/04

/2023 

F.NO.A-

19(1)/PERS.FILE/PD-

MOHINDE

R SINGH 

Request for 

approval to  

AR(

Com   



3 M(T)/CHE/2023 DATED 

24/04/2023 

DEPUTY 

REGISTRA

R/HOO  

purchase of One 

no. of iPad - reg.  

p) 

2092

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

COMPUTE

R 

SECTION, 

CESTAT, 

DELHI  

Reference to mail 

of T R Rustagi on 

case Management 

system  

 

AR(

Com

p) 
  

2093

/202

3 

28/04

/2023 
NIL DATED 27/04/2023 

K. RADHA 

PA TO 

MEMBER 

(T)  

Correction of 

Final Order 

Number in the 

new CIS.  

PA to 

Registr

ar 
   

2094

/202

3 

28/04

/2023 
NIL DATED 01/05/2023 

DY. 

REGISTRA

R, (SINGLE 

MEMBER 

APPEAL 

BRANCH)  

Cause list PA 
   

2095

/202

3 

28/04

/2023 
NIL DATED 01/05/2023 

DEPUTY 

REGISTRA

R, 

CENTRAL 

REGISTRY

, CESTAT, 

NEW 

DELHI 

Cause list for 

hearing of defect 

cases 

PA 
   

2096

/202

3 

28/04

/2023 
NIL DT 28/4/2023 

KULDEEP 

SINGH, 

MTS 

request regarding 

change the night 

duty-reg 

Admini

stration 

Section 
   

 


